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O.A.No.249/96 

	

JiI 	0 	
18.3.97 	 On the request of Mr M. Chanda, learned 

counsel for the applicant let this case be listed 

on 6.5.97. 

7 	 Me 	 Vice-Ch tLr--' 

nkm 

I y 

	

6597 	Division Bench is not sitting. 

Therefore, the case is adjourned to 

25-'6-97 for hearing. 

1 
j) 	 VjceChajan 

lm 

V . . 

V 	 * 	 25.697. 	M.Aij, Sr..C.G.s.C* prays for a V 	
short adourninent as be is not too well. 
Mr.J.L.Sarkar learned counsel appear1ng. 

	

V 	
on beahlf of the applicant has no objectLori.', 
Case is adjourned tiii. 161'.97 for hearing. 

	

PeU 11 	 Member 	 Vice-chairman 
V 	 V 	

im 

• 	 V  

rs 

• 	

-. 

	

V 	

V 
V 	

j / 	C 
(f 	

//g22 	.• 	
V: 

V 	 - 

Vr4i 	

1 1.8.97 	 Division Bench is not sitting. List 

64&/ 	c'- 	r./k*4s, 	 it on 4.11.97. 

V 	

V 	

V 	 • 	 Vic 

nkr

• V V ;  

I. 



• 	

S  / 	- 	 - 

	

O.A. 249/96 	 A 

' 

4.11.97 	This matter re1teitoAgartala 

Bench. Acccrdingly.the matter may be 

placed before Agar.ala Bench wheh this 

Tribunal sits there. 

• 

Ment or 	 Vice-Chairm&i 

/ 6 z 

I 1 fc 

 Mr MChand,1ErnEd osUnS61 for 

- 	
- the Opplicant and Mr G.Sarma, 1earnc 

ód1.CØ G.S.0 for the respondents are 
pre sent. 

-• 	 / 	 : 	Let this case cc list€d for hearin 

hc on 12, 1 0 99 at Gt'ahati 

ol 

- 	 Mernter ice..Chajrnan 

CA 

P1 

• 	 Iv 

• 

W4t- tfr71j. 

hZv 

- 

2 	1 	 -• 	 - -) 	- 

I 	 - 

27 .1.99 	Heard counsel for the parties.Hea: 

concluded. Judgment resetved. 

Me er 	 vice-C a r 

14 	
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'es of.the Regitry. 	Date 

10-3-99 

11­2

I 	. 

S 

:9 	9JfrJ irn 

• 	 /-.. / 	, ,,, 

/- 

Order 'of the Tribuna' 

Judgment & Order pronounced in open 

Court. Kept in separate sheets. Applica-

tion is disposed of. No order as to 

costs. 

Mie__r___  V.ce Cha1dn 
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C1NT RAL ADM IN 1ST RAT IVh T R 1E IJNAL 
GthA-iATI E3ENCH : : :GUWAHATI-5. 

4 	O.A.No. 	249 of 1996. 

DAT OF DECISION... 	 - 

Shri ?nugarh Patra 	 (PETIT IONR(S) 

. 

s/Shri JL.Sarkar, M.Chanda 	 ADVOCATE FOR TUE 

VLRUS 

Union of India & Ors • 	 RE'SPONUNT (s) 

Shri A.Deb Roy, Sr.C.G.S.0 
	

ADVOCATE FOR THE 
RESPONDENTS. 

THE HON'BLE JUSTICE SHRI D.N.BARUAH, VICE CHAIRMAN 

THE HON'BLE1 SHRI G.L.SANGLYINE, ADMINISTRATIVE MEMBER. 

Whether ?eporters of local papers ray be allowed to 
see the Judgment 7 

To be referred to the ieporter or not 7 

Whether their Lordships wish to see the fair copy 
of the judgment, ? 

4, Whether the Judgment is to be circulated to the other 
Benches 7 

Judgment delivered by HoiY ble dininistratie Member. 



CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

Original Application No. 249 of 1996. 

Date of Order : This the 10th Day of March, 1 999i 

Ti,stice Shri D..N.Baruah, Vice-Chairman. 

Shri G.L.Sanglyine, Administrative Member.; 

Shri Anugarh Patra 
Son of late' premdarshan Khosla, 
DhalesWar, 
Road No.11, Agartala-7, 
Tripura. 	 ... 

. Applicant. 

By Advocate S/Shri J.L.Sarkar, MChanda. 

- Versus - 

Union of India, 
through the Secretary to the Govt. of India, 
Central Ground Water Board, 
Ministry of Water Resources, 
Shram Shakti Bhawan, 
New Delhi. 

The Chairman, 
Central Ground Water Board, 
Shram Shakti BhaWan, 
New Delhi. 

The Chief Engineer, 
Central Ground Water Board, 
NH-IV, Faridabad, 
Haryana. 

The Director (Adrnn.) 
Central Ground Water Board, 
NH-IV, Faridabad, 
Haryana. 

Shri Mohan Lal, 
Staff Car Driver Grade-Il, 
c/o Office of the Director(Admn.) 
Central Ground Water Board, 
Tarun Nagar, 
Guwahati. 	 . . . Respondents. 

By Advocate Shri A.Deb Roy,Sr.C.G.S.C. 

.0 R D E R 

G .L ISANGLYINE ,ADMINISTRATIVE MEMBER, 

At the time of submission of this Original Application 

the applicant was a Driver Ordinary Grade working in the 

unit office of the Central Ground Water Board State Unit, 

Dhaleswar, Road No.11, Agartala, Tripura West. He had since 

retired from service. Previously he was an employee under 

contd. .2 
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the Dandakaranya Development Authority (DDA for short) as 

a Cleaner and afterwards as a Driver till 31 .10.1985. These 

Wrevious employmentswere on regular basis. The applicant was 

however, declared surplus with effect from 1.11.1985. There-

after he was redeployed as a Driver with effect from 7 .1 .1986 

through Surplus Cell in the Central Ground Water Board (CGWB 

for short) and continuing as such till his ret.ireme.nt. 

2. 	According to the applicant he was due for promotion 

to the higher grade of Staff Car Driver Grade-Il in the 

CGWB. The respondents had however, denied him the promotion 

though his juniors including Shri. Mohan Lal, respondent No .5 

were promoted. The respondents had not promoted him on the 

ground that the applicant was not within the zone of consi- 

- 	 deration for the promotion. The case of the applicant, in 

short however, is that he was eligible for promotion as the 

entire service rendered by him in the DDA is to be taken into 

consideration for the purpose of his promotion in the. CGWB. 

Therefore, he pray1 in this application that the respondents 

may be directed to consider his promotion to the higher grade 

by taking into account the past services rendered by him in 

* 	 the DDA together with all consequential 'service benefits Li. 

including monetary benefit from the date of promotion of his 

juniors including respondent No.5. The respondents have 

submitted written statement and contested the claim of the 

applicant. According to them the seniority position of the 

applicant in the CGWB did nOt permit him to be considered 

for promotion to the next higher grade as having been appointed 

through Surplus Cell he was treated as fresh entrant and 

took the bottom position of seniority at the relevant time. 

According to them Shri Mohan Lal Was senior to the applicant 

as he was appointed as MT Driver on 12.6.1995 whereas the 

applicant was appointed In the post of Driver of CGWB on 

13 .1 .1986 only. It Is the case of th'e respondents that at 

Contd • .3 
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the relevant time there were not sufficient number of 

vacancies to accommodate all senior Drivers and they had 

considered only upto Shri Mohanlal and that, too, against 

a reserved vacancy for Scheduled Castes to which he belongs. 

3. 	Mr M.Chanda, learned counsel for the applicant. 

submitted that the past service of the applicant rendered 

by him in DDA is to be counted for the purpose of promotion 

or upgradation as per upgradation scheme introduced by the 

Ministry of Water Resources. This scheme is found reflected 

in innexure-1, Office Memorandum NO.17-7/93-EStt(M) dated 

17.7.1995. Mr Chanda relied on Rule 6(6) of the Central 

Civil Service (Redeployment of Surplus Staff) Rules, 1990 

(the rules for short) in support of his submission that 

past service of the applicant as Driver in DDA should be 

counted for the purpose of his promotion to higher grades 

in CGWB. This rule reads as below :- 

"The benefits of protection of permanent 
status and of past service shall be 
admissible to an employee on readjust-
ment under these rules, on the same 
terms, as to a. surplus employee on his 
redeployment." 

According to him the applicant was denied promotion because 

of the failure of the respondents to count his past service 

aforesaid. It is to be noted here that the applicant was 

a "Redeployed" surplus staff and not a "Readjusted" surplus 

staff. This rule reiiei on by Mr Chanda protects the latter 

in the same manner the former are protected. Itiis not there-

fore relevant. We have perused the rules. We find that rule 

9 provides as below :- 

"The fixation of seniority and pay of the 
surplus employee and counting of his 
previous service for various other pur-
poses and carrying over of lien/c lassi-
fication in the new post to which he is 
appointed on redeployment under these 
rules shall be regulated in accordance 
with the instructions issued from time 
to time by the Government of India in 
this behalf." 	- 

/ 
contd. .4/ MJ 
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The instructions are found in para 11.0 and 11.1 of the 

scheme introduced in 1989 in supersession of the scheme of 

1986. They read :- 

"11.0 Benefit of past Service after Redeploy-
rnent/Readjustment, as the case may be 

11.1 No change is contemplated in the present 
policy that the past service rendered 
prior to redeployment should not count 
towards seniority, in the new organiza-
tion/new post which a surplus employee 
joins after he is redeployed. The same 
rule *111 also have to be applied in 
the case of those readjusted after redep-
loyment." 

It is seen from para 11.1 that no protection of past service 

rendered by a Redeployed Surplus employee in the old organi-

sation or post is available for the purpose of seniority 

in the new organisation or post. Mr Chanda however submitted 

that the aforesaid absence of protection of past service is 

only in respect of seniority. For other purposes, such as 

promotion, the past service rendered in the old organisation 

is countable for computing qualifying service for the purpose 

of promotion to higher grade in the new orgariisation. Accor-

ding to him this is so because para 11.4 stipulates that in 

other service matters the redeployed surplus employee pare 

treated as appointed by transfer. This paragraph reads - 

"In other service matters, they will be 
treated as appointed by transfer." 

Mr Chanda further relied on the decision in K.A.Balasubra-

maniam vs. Union of India & others reported at page 209 of 

Full Bench J\idgments of Central Administrative Tribunal (1986-

1989) in support of his contention that despite absence of 

protection of past service rendered in the old organisation 

for the purpose of seniority, protection of the same for the 

purpose of promotion in the organisation is available. Mr 

A.Deb Roy, learned Sr.C.G.S.C, supported the written statement 

of the respondents. 

It 



40 	
In K.A.Subramanil (supra) the issue of counting of 

• 

	

	service in the previOUS unit of the employee toward 

qulifyiflg service for the purpose of promotion to a higher 

s considered. The relevant service grade in the new unit wa  

rule for promOtiOn from LDC to UDC in that case was 

• 

	

	 "By promotion on the basis of seniority- 
cum-fitneSS of Lower Division Clerks 
with eight years regular service in 

• 	
the grade." 

• The employee in that case was trans ferred from one unit to 

another unit of the same organisatiOfl on his own request. 

There were instructions to the effect that In cases of such 

transferred etnpioyeeS the benefit of their past service 

rendered in the old unit will not be available for deter-

mination of their seniority in the new unit. The Full Bench 

held that merely because the past service has to be ignored 

for the purpose of computing seniority, the past service 

cannot be ignored.f or the purpose of reckoning regular 

service for the purpose of promotion to the cadre of UDC 

governed by statutory rules. In the case presently under 

consideration before us, the applicant Was appointed as a 

Driver in DDA in 1973 and continued in the post till 31.10. 

1985 when he was declared surplus. On being redeployed as 

a &irplus anployee he was appointed as Driver in the CGWB 

in April, 1986 according to the written statement - on 

7.1.1986 according to the applicant. The promotion to higher 

grades he sought for was considered after July, 1995. The 

Recruitment Rules of the CGWB relevant to promotion to 

Driver Grade-I and Driver Grade-Il came into force in 

May, 1995. They stipulate certain periods of regular service 

in a grade as qualifying service for promotion to different 

grades. For Driver Grade-I,they are : 

• 	 • 	 "promotion 
Drivers (Grade-Il) with 6 years regular 
service in the grade subject to passing 
of a Trade Test. 

contd. .6 
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Note: The Staff Car Drivers, Heavy Truck 
Drivers and Motor Truck Drivers working 
in the Central Ground Water Board and 
holding posts on regular basis and Who 
have rendered not less than 15 years in 
the grade on the date of commencement 
of these rules shall be considered for 
appointment to the post of Driver(Grade-I) 
to the extent of availability of vacancies 
in that grade subject to being found fit 
by Departmental Promotion Committee on the 
basis of seniority-curn-fitneSs and passing 
of Trade Test." 

.Futher, for Driver Grade II the rules are : 

• 	 Promotion: 

• 	 Drivers (Ordinary Grade) with 9 years 

• 	 regular service in the grade subject to 
• 	passing of a Trade Test. 

Note: The Staff Car Drivers, Heavy Truck 
Drivers who have rendered not less than 

• 

	

	9 years of service (including those who 
could not be accommodated in Grade-I in 

• 	 spite of putting in 15 years of service, 
for want of vacancies shall be considered 
for appointment to the post of Driver 
(Grade-lI) subject to being found fit by 

• 	Departmental Promotion Committee on the 
• 	 baáis of seniority-cum-fitness and passing 

of Trade Test." 

The contention of the applicant is that his past service 

rendered by him in DDA as Driver is countable for the 

purpose of computing his qualifying service to determine his 

eligibility for promotion to higher grades of Driver in 

CGWE. The applicant was a Redeployed Surplus Employee and 

therefore, the provisions of the rules and the instructions 

referred to hereinabove are applicable'to him. While there 

is no dispute that para 11.1 above relates to determination 

of seniority, the question that is left to be consIdered 

in this case is whether para 11.4 takes within its sweep 

• the case of counting of past service rendered by the appli-

cant as Driver in DDA for the purpose of determinton of 

qualifying service for the purpose of promotion to higher 

grades of Driver in CGWB under the terms "other service 

matters" mentioned therein as contended by Mr Chanda. This 

• 	 contd..g 

'•- 
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matter has been set at rest by the decision of the Hon'ble 

Supreme Court in Union of India and others vs. K. Savitri 

and others, reported in (1998) 4 8CC 358, in which it was 

held : 

• 	 "Coming now to the question whether the said 
past services can be counted as experience 
£ or promotion, it appears that under the 

	

• 	 Recruitment Rules for various posts in 
All India Radio called the All India Radio 

• 	 (Class III posts) Recruitment Rules, 1964 
(hereinafter referred to as "the Recruit-
ment Rules") as amended from time to time 
the post of Head Clerk is filled up by 
promotion to the extent of 50% from among- 

	

• ,• 	
St the Clerk Grade 11/Clerk Grade 1/ 
Stenographer with a minimum of five years 
of service in the grades on the basis of 
a qualifying departmental examination 
and the crIteria for promotion is seniority-
cum-fitness. In that view of the matter, 
since the past services of redeployed 
surplus employee cannot be counted for his 
seniority in the new organisation, equally 
the past experience also would not count 

• 	 as the so-called past services rendered 
will not be service in the grade.Similar-
ly, for promotion to Clerk Grade I wlich 
s made on the basis of seniority-cuxn-fitness 

from amongst the Clerks Grade II five years 
of service in the grade is required for being 
considered for promotion. Obviously, there-
fore, an employee should have five years 
of experience in Clerk Grädé. II of All 
India Radio after being redeployed under 
the Rules in order to be eligible for being 
considered for promotion. The Tribunal, 
therefore, was wholly in error in directing 
that the past services of the employees 
should be counted for granting them the 
benefit of seniority and experience for 
promotion in All India Radio. In the af ore-
said premises, the impugned orders of the 
Central Administrative Tribuna, Cuttack 
Bench, in Original Applications Nos.160, 
161 and 163 of 1993 are set aside and 
those os are dismissed and these appeals 
are allowed but in the circumstances there 
will be no order as to costs. " 

5. The length of service of the applicant as Driver in 

the CGWB itself however enabled him to be considered for 

promotion to Grade-Il Driver without taking into consideration 

of his past service in DDA. The respondents did not consider 

I 
	

the case of the applicant for appointment to the post of 

contd • .8 



Driver (Grade-Il). We are not aware of the reasons why 

his name was not included in the CaM. dated 17.7.1995, 

inexure-1 for consideration of promotion to Driver Grade-Il. 

In fact, in para 3 of the O.M., after referring to the above 

quoted recruitment rules, a direction was issued to all 

Heads of offices to conduct the trade test in respect of 

the Drivers posted in their respective offices, assess their 

• suitability and send. their recommendations as stipulated. 

In Annexure-4, Memorandum dated 22 .8.1995 the reason 

assigned to his.exclusiOn from being considered for promotion 

• to Driver Grade-ll. is however that his name does not come 

• within the zone of consideration according to his position 

in the seniority list. We may assume that this was the 

reason prevailing on 17.7.1995. Yet, even if it is so, we 

are of the view that the applicant was Illegally denied 

consideration for he had the requisite length of service 

to make him eligible for the consideration. fter allowing 

him to participate I n the tests he may or mayinot qualify. 

Even if he qualified in the tests his promotion to the 

grade will further be subject to the recommendation of the 

DPC as stipulated and the availability of vacancies. The 

fact however remains that he was not allowed to participate 

in the tests andthereby denied consideration. In view of 

the above we direct the respondents to review the case of 

the applicant for promotion to Driver (Grade-Il) notionally. 

If he is promoted, hispay in the grade may be fixed 

notionally from the date he would have been promoted had 

his promotion been considered aiongwith others in 1995. This 

shall be done within 90 (ninety) days from the date of 

receipt of this order. 
The application 15 disposed of.No order ast toCOstS 

	

I) .N . BARUAI ) 	 ( G .L . SANGLYJNm 

	

vice Chairman 	
AdminiStratiye Mer 
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•IN THE CENTRA7J ADMINISTRATIVE TRIBUNAL 

GAHATI BENCH 

An Application under Section 19 of the Administrative 

- 	 Tribunals Act, 1985. 

O.A. No. 	4 /96 

Sri Anugrah Patra 

-versus- 

Union of India & Ors. 

INDEX 

ra 
51.1W. Page No. ?4.nnexure Particulars 	. 

1 	- - 	 - Application 1-15 

2 - Verification 16 

3 1 O.M. 	dt, 	17.7.96 
- 	 17-19 

4 2 Representation dated 20 
1.8.95 

5 3 Representation dated 21-22 
• 12.8.96 

6 4 	• MeMorandum dt.22,895 23 

• Filed By : 

Date : /ç.fv 	5. 	• - 

Advocate 

• 	 .• 	 - 	 - 	 •, 	 - 
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Particulars_ofthe Applicant. 

Shri Anugarh Patra 

Son of late Premdarshan Khosla, 

0haleswar 

Road No, ii, Agartala-797007 

Tripura (West) 	 Apicant 

Particulars of the Res  

The,Unioh of India, 

Through the Secretary to the Govt. of India 

Central Ground Water Board, 

• 	 Ministry of Water Resources, 

Shram 3hakti Bhawan 

NewDeihi 

The 'Cha'irman 

Central Ground Water Board, 

• 	 Shram Sh&cti Bhawan 

New Delhi, 

The Chief Engineer, • 

Central Grol4nd Water Board, 

NH-IV, Faridabad 

Haryana 

The Director, (Adrnn.) 

Central Ground Water Board, 

N.H.IV, Faridabad 	 • 

Haryana. 
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5. 	Shri Mohan La 

Staff Car Driver Grade II 

C/o Office of the Director (Admn.) 

Central Ground Water oard, 
-. 	

Tarun Nagar 

Guwahati 	 Réspondents 

/ 
S 

3. 	Particilars fOr which this application is made. 

This application is made against the Office 

Memorandum No. 17-7/3-Estt(M) Vol. II dated 22.8.95 

- issued by the Pirector, Central Ground water Board, 

• 	Faridabad, Haryana wherein it is stated that the -name 

• 	 of. the applicant does not come within the zone of 

consideration for promotion to the 9xmdexog Staff Car 

• 	 Driver Grade ii (in short SCD Gr. II) for the present, 

and also praying for adirection upon the respondents 

to promote the applicant by holding Review DPC taking 

into account the past service of the applicant which 

is rendered by th applicant under Dandakarayana Deve- 

• 

	

	lopment Authority (in short DDA) from the date of 

promotion of private respondent No. 5 t'o.the grade of 

-. 

	

	Staff Car Driver with all consequential service benefits 

including monetazv benefit. 

	

• 	 4. 	• 	Jurisdiction 

That the applicant 'further dec-lares that the  
• 	• • 	subject matte of the instant applicantjon is within 

the jurisdiction of this Hon'ble Tribunal. 

• 	• 	 - 	Contd...p/4 	- 
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I 5, 	Limitation 

That the applicant'declare that the application 

• 	 is. filed within the limitation period prescribed under 

• 	 Section:21 of the Administrative Tribunals Act, 1985. 

	

'6, 	Facts_of the case 	 - 

• 	61 	That the applicant i ,s a citizen of India and as. 

• 	such he is entitled to the rights and privileges and 

. 	protections as guaranteed under the Constitution of 

	

• 	India. 	 - 

	

• 	6.2 That the applicant was initially appointed as 

Cleaner in the year 1961 undr the Dandakaräyana-Develop-'. 

rnent Authority under the 'Governme&t of India, Ministry 

of Home Affairs on regular basis. However the applicant 

	

• 	was appointed as Driver on regularbasis in the year 1973 

in the said Dandakaryana Development Authority. The 

applicant served there continuously as driver til 

31.10.1985 with full satisfction-.to all concerned. 

• 	 S 	 6.3 That your applicant was declared surplus with effect 

from 1.11.1985 and the appiicanwas brought in the surplus 

• 	. 	cell of Government of India. However the applicant was 

again re-deployed as driver in the Central Ground Water .  

Board, Government of India, Minitry of Water Resources 

and he was postd in the off i'ce of the Director, Central 
• • 	- 	Ground Water Board (in shdrt CGWB), North Eastern Region, 

• 	 Guwahati with effect from 7.1.1986. The applicant was 
( 

- 	t nsferred and posted in the unit office,.CGB under the. 

Officer-in-Charge, CGWB, State Unit, Dhaleswat, Road N0.11 

Agartala 797007, Tripura(est) andpresently 	as 

Driver in the said Unit Office at Agartala. 
•• 	 Contd...P/5 
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6.4 	That your applicant begs to state that he 

was aJthough appVointed as Cleaner in the "Dandakárayana 

Development Authority under the Ministry.of. Home Affairs, 

.Gbvernment of India, New Delhi but subsequen6y he was 

appointed as Motor Vehicle Driver in the year 1973 in 

the same organisation and he was found £ it and suitable. 
- 	 V 	 V 

Thereafter the applicant -oG4 as Mdtor Vehicle Driver 

V 	in the said DDA since .  1973 to 3.10.1985. Thereafter 

he was declated surplus and brought under - the Surplus 

Cell of Government of India. However, subsequently he 

was redeployedas Motor Vehicle Driver and. posted as.. 

briver in the office of the Central Ground Water Board. 

Therefoe the authorities is required to be taken into 

consideration the entire period of service of the apji 

cant for the 'purpose of his next promotion avai.lable In 

the CGWB including•the'sezvice rendered as Driver in' 

the DDA. The, applicant Vontinuously'  serviig in the present 

Establishment of the. CGWB under the Director; North V V 

Eastern Region (in shrot NER) since 1986 and therefore' 

entitled to service benefits available to the grade of 

Drivers equally like other Drivers serving' in the 	. 

establishment of Central Ground Water Board. 

65 . 	That'thè.I-Ieadquarter of the CGB, Govt. of , 

India, Faridabad issued a Office Memoranthim under le€te 

No 17-7/03-Estt(M) dated 17.7.95 whereby the Ministry 

of Water Resources in pursuance of their Notification 

No. 20-5/94-GW-(i) dated'8.5..95, have introduce. graded' 

structure for 'promotion of driyers in CGWB. Acco±-d'ing V  

to the Office Memorandum dated 17.7.95 3 grades .were 

Cofltd .P/6 
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introduceiththe following pay scales: 

S1.No. 	Name of the. post 	Pay Scale Strength indi- 
cated in Minis- 
try's .notif 1-
cation dt. 8. 
.5.95 

1 	S.C.. (Ordinary Gr) 	950-1500 	 371 

2S.C.D. Gr. I 	1200-l00 , 	172  

3 	S.C.D. Gr. I 	1320-2040 	 137 

Total 	66 

and in pursuance of the Notification dated 8.5.95 

• 

	

	 19 pos.ts of Motor Vehicle Driver (in short MTD) ,  were 

abolished in total strength of drivers shown as.667 

and the following break up was shown in the restructurring 

• 	
cadres. 

• . 	 i 	.S.C.D. (oG) 	• 	367 	 • 

• 	 ii. 	S.C.D. (GrII) 	167 

iii. S.C.D. (Gr.I) 	133 

Total 667 

and for promotion from the Staff Car Driver  

• 	 • 	• grade to Staff Car Driver Grade II required minimum 

9 years of regular service in the cadre of ofiginal grade 

as per Notification dated 8.5.1995 issued by the 

Ministry of Water Resources as mentioned in .the Office 

• 	 . 

 

Memorandum dated 17.7.1995. In this connection it may 

Cofltd...p/7 
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be stated that the applicant in spite of his best effrots 

could not collect the, Office Memorandum daed'8.5.95. 

.ccording to the Office Memorandum dated 17.795 allthe 

Head of Of five(s) of CGWB hav been directed to reco,rnmend 

to conduct trade tst in respect of the dtivers poste'd 

in their respective office and also dttèeted to assess 

• the suitability and send their recommendation to the 

Central HeadquarterS, •Pridabad positively with 10 days 

from the date of receipt of the Office Memorandum dated 

17..7.95 for appo inment/upgradati0n/Pr0m0b0n in accordance 

with the resructurriflg policy now issued by the Ministry 

- 'of 'Water Resources for the purpose of avenues of promotion 

to the Staff 'Car Driver in the CGWB. On receipt of this 

Office Memorandum dated 17.7.95 the off ice of the CGW'B 

NER considered the names of other Staff Car Drivers'; 

who have been shown senior in the seniority list of 

Staff Car Driver of the CGWB and serving in the NER. 

But the name of the applicant who in fact senior was not' 

considered and, recommended fo pr6motion/upgradation/ 

appointment by the Of fce of the. Director, CGWB, .NER on 

the ground that thgxappitmAxX,there are senior Staff' 

Car Driver available in the North Eastern Region, who re 

senior to the applicant in the CGWI3, NER. but the applicant 

is 'denied promotiai/upgradation/appointment to, the grade t 

of Staff Car Driver Grade' II as the respondents have 'not 

taken into consideration the past service of the,applicant 

rendered in DDA. The/ respondents have taken into cons!-

deration only the length of service renedered by the 

applicant_a•s Staff Caiver in the CGWB but did not 

consider the service renedred in the DDA,Govt. of India 
n 

• 	 ' 	' 	
Contd-.0p' 
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since 1973. to 31.10.1985 and therefore excluded him 

from the zone of consideration. In this connection it 

may be sbated that although the applicant is shown 

junior to other Staff Car Drivers who'are originally 

borne in the CG(B but for the purpose of promotion the 

respondents ought tohave counted the past service of 

the present applicant rendered in the DDA since 1973 to 

31.10.1985 and therefore exciikded the present applicaht 

from the zone consideration for prornotion/appointment/ 

upgradation to the post:of Staff Car Driver Grade II 

* whichis arbitrary, illegal, unfair and violative of 

Articles 14 and 16 of the Constitution. 

A copy of the Office Memórandum dated 17.7.95 

is annexed hereto and the same is marked as Annexure-1, 

6.6, 	Tha-t your applicant begs to state that if the 

total service of the applicant could have been counted 
p 

by the respondents for the purpose of promotiofl/apojnt-

ment/upgradation in terms'of the Office Memorandum 

dated 17.7.95 the applicant would have got the •promotion/ 

appointment/upgrad&tion in the cadre of Staff Car Driver 

I in the pay scale of Ps. 1320-2040. Therefore the - 

applicant due to non-consideration of his.past service 

rendered in the DDA deprived from his legitimate promo-

tiorial benefit which is extended following the restrüc-

turring of the promotional avenue of Staff Car Driver 

serving in the Central GroundWatr Board vide Notifica-

tion dated 8.5,95 and also vide Office Memorandum dated 

17,7.95 and therefore the Hon'ble Tribunal be pleased to 

direct the respondents to hold a Review DPC to consider 

Contd ... p/9 
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the case of the applicant for promotion/upgradation/ 
• 	

appointmht to the ppst of Staff Car Driver Grade II and 

• 	Grade I interms of the Office Memorandum dated 17.7. 95 

• 	 by takin into conidertion the past service rendered 

by the applicant in the DDA, Ministry ofHome Affairs, 

• 	Government of India. In this connection it jnay also be 

• 	stated that many of hisjuniors seing.in  the CGWB 

have already been promoted to the post of StaffCar Driver 

Grade II and Grade I nd thereby the applicant Is being. 

deniedthe.legitimate promotional benefit granting 

following the restructurring of promotional avenue of the 

Staff Car Driver of, the CGWIBS In this connectiOn it may 

• also be stated that the respondent No, 5 whose seril Nb. 

276in the seniority list of Motor Ygk± Truck Driver in the 

CGWB has been considered and promoted to the post of 

Staff Car Driver Grade. II and the cse of the applicait 

• for-promotthon to the post of Staff'Car Driver Grade II 

and Grade I have not been consIdered as his serial No. 

is shown as 305 in. the seriirity list of Motor Truck Driver 

• 	of the Central Ground Water Board. In this connection it 

may also be stated that the respondents has treated the 

applicant as a fresh appointee to the post of Motor Tuck 

Driver in the CGfl3 as he has joined in the C G WB' on 7.1.'198 

after being declared surplus in the DDA., MinIstry of Home 

Affairs, by the Government of India,' but the respondent 

therefore cannot deny the promotional benefit i.e. 

upgradation/appQifltment/p00 	extended y the Office 

• Memorandum dated 17.7.95 by excluding his past .sevice 

rendered in DDA, Ministry of Home Affairs, 'Government of 
India. 	• 	 • 

• 	 Contd .... p/1O 

CX 
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6,7 : That your applicant being highly agg±ieved submitted 

a reprsentatiOfl dated 4----9 befote the Director .(Admn) 

CGWB, Faridabad, Haryafla wherein the applicant specifically 

stated that he is serving continuOuSly since 1961 in 

• 	different capacities under the diffrent Central Government 

organisations including DDA where he hd served since 1961- 

31.10.1985 and thereafrer declared surplus . and again he 

has redployed in the month of January w.e.f. 7. -1.1986 

in the present establishment i.e. at C.G.W.B. The -efore 

his case ought to have been considered by the DPC for 

pomotion and it iC further requested in the said 
• 	 . 

• 	. 	representation to c-&e iecessary arrangement to take 

trade test for inclusion of his name in the DPC as 

prescribed and also requested for his promotion to the 

next higher grade before his retirement. In this- connection 

• 	 it may be stated that the applicant is going to be retired 

on superannuation very shortly. The applicant also submitted 

representation dated l2.896 addressed to the Hon'ble 

Minister, Water Resources, Shram Shaicti Bhawan, Raf I Marg, 

New Delhi, through proper channel praying for gant of 

seniority and Consequential promotion wherein it is state 

in the representation that the applicant is denied the - 

benefit of proriotion as the past service of the applicant 

has not been taken into consideration for the purpose of 

promotion and as a result many of his juniors have ben 

promoted and the applicant is excluded from the zone of 

consideration for promotion. The applicant also stated tha 

he had submitted representation to the Chief Engineer, 

CGWB, Faridabad, and Driector (Admn) Faridabad but to 

no result. 	 -,. 	 - 	

-•. 

Copies of the represetatjon dt. 1-.7-96 and 12.8. 

1996 are annexed hereto and the same are marked a Annexuz 

- 	 • 	 . 	
- 

- ---• ,. ,.,- 

I 	 ,. 	.p• 	ii.,. JVKF 11,1, •- 
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68 	Most surprisingly the Director (Adrnn), CGWB 

Faridabad vide his Office Memorandam No. 17-7-/93-Estt 

(M) Vol. II dt. 22.9.96 whereby it is informed the appli-

cant that his name for promotion as Staff Car IDriver 

Grade II could 'not be considered as he does not come 

in the consideration zone for Staff Car Drivr Grade II 

for the prsent as seniority Of the applicant is at 

serial No. 305 and it is also informed that Motr Truck 

Driver. Shri Mohan Lal respondent No. 5 who is at serial 

NOe 276 have been consIdered for promotion to the Staff 

Car Driver Grade II thereby it is made clear that Shri 

Mohan Lal who is ju'nior to the' applicantregarding length 

of service in the grade. of Staff Car Driver bbt joined 

earlier in the C.G.W.J3. than the present' applicant and 

therefore his seniority is above the present applicant 

and therefore the case of respondent No. 5 has been consi-

dered although in fact the present applicant is senir 

if the total length of service as Staff Cat Driver is 

taken into ccount the past service rendered in DDA, 

Ministry of Home Affairs, Government of India... As, a result 

the applicant is being deprived his legitimate promotion 

to the next higher grade of Staff Car Diver Grade II as 

well as Staff Car Drive± Grade I. It is also adviced inthe - 

said letter dated 22.8.95 that his representation should 

have been forwarded through Officer in Charge/Diretor 

concerned. Therefore the impugned order dated 22.a.95 is 

liable to be set aside .and quashed. 	 . . 

A copy of the O.M. dt. 22.8.95 is annexed hereto 

and the same is marked as Annexure-4e 

Contd. • 
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6.9 	That your applicant begs to state 
that in spite •  

of his best effores he could not collect the seniority 

list in respect of the Drivers in CGWB therefore the 

applicant could.not produce/furnish the comparative 

statement and detailed particulars of his juniors'who 

• 	have been promoted in pursuance to the Office Memorandum 

dated 17.7.95. Therefore the Hon'ble Tribunal, be pleased - 

to di±-ect the respondents to produce the seniority list 

in .respect of the Staff Car Driver serving in the CGWB 

• 	before the Hon'bie Tribunal for perusal. 

61%10 	That this application is made bona fide and for 

the cause of justice. 	 / 

7. 	Reliefs sought for : 

• 	
Under the facts and circumstances stated above 

the applicant prays for the following reliefs : 

That the respondents be directed to grant 

ailconsequential serviöe benefits including 

monetary benefit\from the date of promotion 

of the juniors of the applicant includirg 

respondent No. 5 with retrospective e ffet 

in terms of the Office Memorandum dated 17.7 €  

1995. 

That the respondents bedirected to consider 

• 	 the case of thd applicant for promotion to 

the grade of SCD II and SCD I taking/ into 

account the past service rendeed by the 

applicant InDDA, Govt. of India with effect 

from 1973 as Driver by holding Review DPC. 

Contd.. P/13 



3 	That the respondents be directed toref Ix 

the pay and allowances after promoting the 

applicant to the STAFF CAR DRIVER grade II 

and STAF. CAR DVER Grade I in. terms of 

prayer No 1 an 2. 

To pass any other order or orders a,6 deern4 
fit and proper under the facts and circums-

tances. 

Thebove reliefs are.prayed on the aloo follbwig 

amongst other- 

+GROUNDA- 

- For that the applicant was appointed as 

Driver in 1973 in the Dandakarayana Develop-

ment Authcrity, Governmeat of India, Ministry 

of Home Affairs. 

For that entire past service of the applicant 

• 	 is required to be taken into account for the 

purpose of promotion in the CGWB where the 

• 	applicant subsequentlyrsdeployed after 

• 	 being declared surplus b/ the parent depart- 

ment, 

For that the reponden-bs have excluded the " 

applicant from the zone of consideraion by 

• 	taking into account the service rendered by 
' 	

the applicant only in the CGWB i.e. with effect 

from 7.1.1986 

1A 
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4. 	For that juniors of the applicant in the 

C.G.W.B have been promoted to the'grade of 

Staff Car Driver II as well as to the grade 

of Staff CarDriver,rade. II. 

5 	For that the applicant is being declared sur- 
' 	 - 

	

• - 	 plus in the year 1988 by the Government of 

I.fidia, therefore he cannot' be made to suffer 

in the.matter'Of promotion as well as senio- 

rity. 

6 , 
For that the appliant submitted number of 

I 

representations but the same was mechanically 

rjecte. without application of mind vide 

impugned 1ettr dated 22.8.95. 

	

V 	 , 	7. 	-For that private respondent iio. 5 is junior to 

the pplicant if the entire service period 

' 	- 	 as'Motor Truck Driver of the applicant is 

tken into account. 

8.. For that many of his juniors have been 

• promoted to the post of Staff Car Drivet 

V 	
' 	Grade II and Staff Car Driver Grade I. • , 

8 1 	Interim Reliefs 2raved for  

During the p'endency of this application the 

V ' 	applicant do notpray for any interim relief 

	

N 	- 
- 	but prays for expeditious disposal of this 

V 	
applicafion as the applicant is on the verge of 

V 	
retirernent€ 

-' 	 V 	 V 	 ' 	 " 	 • 	 -, 	
- 	 Contd...P/1S1; 	V  
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9 	Matter nt endinc before anercourt/Trjbu. 

That the.applicant dclares that he has not 

filed any other application/case in any other Court or 

Tribunal. 

10, 	That the applicant declares that there is no 

other remedy under any iuIe and the Hon'ble Tribunal is 

the only remedy. 

11. 	Particulars of I.PO 

Postai Order No. 	: Tel  
Date of Issue 	 : /5-(ô t3 

• 	 Iss.ud from 	 : G.P.O., Guwahati. 

• 	 Payable at 	 : G.P.O., Guwahat.i, 

An index showing particulars of the enclosures is 

enclosed. 

Documents 

As per Index. 

•-t•• - 
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VERIFICATION 

I, Sri Nnugrah Patra, son of late Premdrshan 

Khosla, aged about 58 yars, resident of Daleswar, 

working as driver in the C.G.W.B. Department do hereby 

declare that thestatements madein this application 

are true to my knowledge. and belief and I have not 

suppressed any material facts. 

I, sign this verification on this the /57 , 

day of October, 1996 
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Annexure-1 

No. 17-7/93-Estt (M) 

Government of India 
Central Ground water Board, 
NH-IV, Faridabad 

Dated 17 JUL 1995 

OFFICE MEMOPANDUM 

1 

Sub : Promotion S cheme for Dtivers, in CGWB. 

All the Heads of Offices of CGWB may be awared  

that the Ministry of Water Resourdes vide their noti- 

fication No. 205-94-GW-(i) dated 8.5.95, have introduced 

graded structure for promotion of drivers in C.G.w.B. 

Ministry have accordingly mentioned that the following 

posts in different pay scales will be available for the 

drivers of CGWB. 

Sl.No. Name of the Post Pay Scale 	Strength indica- 

m n Rs. 	
ted in Ministry's 
Notification dt. 
8.5.95 

1 	S.C.D. (Ordinary Gr.) 950-1500 	 377 

2 	S.C.D.Gr. II 	1200-1800 	 172 

3 	S.C.D. Gr. I 	1320-2040 	 137 

Total 686 

2. 	However, 19 posts of MTD's were abolished consequent 

to the instructions issued by-the Ministry of Finance. 

Thus, the total strength in the cadre of drivers as on 

date in CGWB is 667 including the posts sanctioned by the 

Ministry for the new Regions/Divisions. The break-up of 

these 667 posts in various grades approved by the Ministry 

works out as under :- 

1. 	SOD (OG) 	 367 

ii. 	SCD (Gr.II) 	167 

SOD (?r.I) 	133 

Total 	667 

M - - 
- 



J 
	

5~ 

-18- 

3. 	We are not required to hold the DPCs for appoint- 

ment to the cadre of SCD-Gr.I and SOD Gr.II. The 

Recruitment Rules notified by the Miristry on 8.5.95 

inter-alia provide that SCD/HTD MTDs in the CGWB with 

/
15 years regular service in the grade shall be considered 
for DromotLion to thepost of SOD Gr. II to the extent of 
availability of 	 in SOD Gr. I, subject to 

their found £ it by the DPC on the basis of seniority curn 

fitness and passing a trade test. Similarly for appointment 

to post of SOD Gr. II, the recruitment Rules provide 

similar provisions as have been indicated above, except 

that the qualifying servide for promotion to the grade of 

SCD-Gr. II will be 9 years. For appointment to both these 

grades, in addition to the DPC, the pass in in the trade 

test is absolutely necessary. Accordingly, all the Heads 

of Offices are hereby requested to kindly conduct the 

trade test in respect of the drivers posted in their 

respective offices, assess the suitability and send their 

recommendations to the CQ positively within 10 days of 

the receipt of this Office Memorandum. 

4. 	DOP&T in their OM. N. 22036/1/92-Ett. Dated 30.11. 

93 have prescribed the scheme of trade test as under 

SCHEME FOR TRADE TEST FOR 

I. 	APPOINTMENT TO GRADE hOP STAFF CAR DRIVERS (SYLLABUS 

 Must be albie to read English Numerals and# figures. 
 Must have good knowledge of Traffic Regulations, 
 Must be able to locate faults and carry out minor 

running repairs. 
 Must be able to change wheels and correctly inflate 

tyres. 

TEST 

• a) Practical test based on the above. 

II. AppointmenttoGrade lof Staff Car Drivers (syrjijg) 

 

 
Must be able to read English Numerals & Figures. 
Must have a thorough knowledge of rraff Ic Reulations.J 

Contd..... 
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Annexura-i (Contd.) 

Must have good knot.11edge of petrol & Diesel Engine 

working and be able to locate faults and rectify 

minor running defects. 

4. 	Must be able to clear carburettor, plug etc. 

TEST 

e 	 Practical tests based on the above 0  

The drivers indicated in the enclosed Annexure-I 

may kindly be assessed for suitability for appointment 

to SCD Gr.I in terms of the scheme meant for SCD Gr.I. The 

dvers indicated in the encloned Annexure-Il may kindly 

be assessed in terms of the Trade test prescribed above 

r appointment to the cadre of SCD Gr. II. The recommen-

dations of the Head of Office should be sent to the CQ. 

in the proforma given in the enclosed Annexure III. It is 

reiterated that un1ess the results of the tr2de tests are 

communicated to the CHQ, it will not be possible for CI-IQ 
to issue the orders of appointment of drivers to the 

higher grades. Accordingly, all the Head of Offices are 

once again requested to kindly ensure that their recommen-

dations regarding the trade test in respect of drivers 

indicated in Annexure-I & II are sent to the HQ Positively 

within the 10 days of the receipt of this Office Memorandum  
in the proforma given in Annexureii. The recommendations 

in respect of drivers mentioned in Annexure_i may be sent 

first as in the first instance, we are required to issue 

the promotion orders for SCD Gr.I. 

5. 	
For conducting the trade test, a Committee wilibe 

appointed consistihg of the Head of Office and 2 Gazetted 

Officers of the respected offices. The Committee will 

conduct the trade test and submit their recommendations to 

CHQ in the prescribed proforma in Annexure_Ili, through 

the respective Heads of Offices. 

S/. Illegible 

(i. L. EHATIA) C 	DISTRIBTJTION:_ 	 Director (Admn.) 

All Regional Directors/Executive Engineers/of ficer 
in Charge (S.u,o CG"JB 0-I-C Agartala. 

Secretary, CGWB, Jamnagar House, New Delhi 
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Annexure-2 

To 

The Director (Admn) 
Central Ground Water Board, 
NH-IV, FADIDABAD-12 1001 

(THROUGH OIC AGARTALA) 

Sub : Submission of Name for Drivers to CGWB. 
S.  

Ref : CM No. 17-7/93 Estt(M) dated 9l.7.95. 

Sir, 

With reference to above, it is seen that my name 
is not consider for DPC, I am very sorry, to inform you 
that my name has not been included though, I had served 
the different organisation of Govt. of India surplus 
(DDA) Dandakaranya developments Authorites. 

S XN 

*x since Sept. '61 to Dec. '5 under Ministry of Home 
Affairs CGWB since Jan. '86 to till date. Though year after 
the current year, I shall be retiring from my Govt. service 
after serving 36 years without any break. 

I am still fit to undergo any type of test and 
driving job even in rough and hilly terrains. Presently 
I am in the field duty in Tripura. Further I would 
like to request you to look into the fact that as per 
the seniority list No. 932 dated 9.2.95 circulated 
educational qualification 10th pass of mine is not 
enter, it is requested to do your earnest needful acttthn 
to arrange the entry of my education qualification in 
my S.N. 14-3345. 

Hence, I request you to make necessary arrangement 
to take my test. and other technical know for the DPC as 
per yours norms as early as possible so that I amy not 
loose my opportunity for promotion to next higher grade 
before my retirement. 

Yours faithfully, 

Sd/- 

A.G. PATRA) MTD. 
CGWB/S uo/ AGARTALA 

Advance copy sent to : 

1 0 	The Director (Admn) CGWB, NH IV, Faridabad for 
information & necessary action for the entry of my 
name in the list. 

2 . 

	 The Director, NER, Guwahati for information & N/ 
action please. 

 

 

The Secretary General, AICGWB, CGS building, NH-IV, 
Fabd. for information & N/Action please. 

The Chairman, AICGWB, NER,Guwahati for information 
and N/action please & may kindly be taken at an 
earliest possible 	Sd,'. A.G.Patra MTD 

C • G. WB/STJO/ACARTALA 
- 	1.8.95 
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Annexure-3 

To 

The Hon'ble Minister, 
Water Resource, Shramshakti Bhawan 
Rafi Marg. New Delhi 

(Through proper channel) 

Sub : Appeal of Sri A.G.Patra MTD of Central Ground 
Water Board, State Unit Office, Agartala. Tripura 
(West) for continuing of seniority and consequential 
promotion as S.C.G. 

Respected Sir, 

Most humbly and respectfully, I beg to prefer 

this humble appeal as my representations to the Director, 

Central Ground Water Board, North Eastern Region, Guwahati-

5, dtd. 1.3.96 with copies humbly submitted to the Secre-

tary to the Govt. of India, Ministry of Water Resources, 

New Delhi, the Chief Engineer(M), Central Ground Water 

Board, Faridabad and Director (Admn),  Faridabad has not 

brought any favourable result. The matrix of my case is 

as under : 

That I was appointed as a Driver in the Dandakaranya 

Project, was made permanent in the post of Driver w.e.f. 

1973. I was declared surplus in the Dandakaranya Project 

on 31.10.1985 and on being reeployed, I joined as Driver 

in C.G.W.B., North Eastern Region, Guwahati (A5sAM) on 

dated 7.1.86 and trom there, I was transferred to State 

Unit Office Agartala, Tripura west in March, 1987. 

That, I have a continuous service as Driver from 

1961 as such I have completed 35 years of service but 

the Drivers in the department, who have put less years 

service as Driver and as such pretty junior to me have 

been promoted S S.C.D. Gr. I, by the D.P.E. My case hes 

been rejected on the ground that, I being a surplus 

employee of my previous department, I do not possess 

seniority over others, who are originally appointed in the 

C.G.W.B. In this connection, I beg to cite the full Bench 

decisin of Punjab and Hariana High Court in Kartar Singh 

& Other petitioners-5 Vs. State of Punjab and others AIR 

1990 PUNJAB and Hariyana-1 as per which I, having been 

absorbed in the C.G.vJ.B, on redeployment, i am entitled 

to the seniority on the basis of my appointment in the 

Contd. . 
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Dankaranya Project. A xeros copy of the aforesaid judge-

ment is enclosed, I am entitled to be promoted as SCD 

Gr.I from August, 1995, from which date my junior get 

promotion. 

In the above circumstances, I pray humbly that, 

your goodseif may be pleased to consider the above fact 

in the light of the judgement and the further pleased to 

order my promotion for which I shall remain ever grateful. 

Yours faithfully, 

Agartala 	 Sd/- A.G.atra 12.08.96 

Dt. 12/8/96 	 (A.G.Patra) 
MTD, CGB, SUO 
Agartala 

Advance copy sent to : 

The Chief Hydrogeologist, Central Ground Water Board, 

NH-IV, Faridabad-121001 (Hariyana) 

The Director of Administration, Central Ground ater 

Board, NH-IV, Faridabad-121001( -Jariyana) copy with a 

copy of the judgement forwarded to the with reference to 

his letter N. 17/7/95 (M) dtd, 14.7.95 with prayed to 

promtte me. 

Sd/- A.G.Patra 12.02.96 

( A.G.Patra) 
M.T.D. 

4 
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Annexure-4 

No. 17-7/93-Estt(M) Vol.Ij 
Government of India 
Central Ground Water Board 
NH-IV, Faridabad. 

]Dated 22 AUG 

Memorandum 

With reference to his application dt. 28.7.95 
- 

• 	regarding consideration his name for promotion as SCD 

• 	Gr. II Shri A.G.Patra MTD is hereby informed that 

/his name in the seniority is at Si. No. 305 whereas the 
/ MTD po upto Sh. Nohan Lal whose name is at Si. No. 276 

have been considered. As such his name does not come in 

the consideration zone for SCD(Gd.II) for the present. 

He is advised to send his application through 

the Officer Incharge/Director concerned in future failing 

which no correspondence willj6ji be entertained. 

sd/p Illegible 22/5 

(D. S.YADAV) 
ASSTT. ADMINISTRATIVE OFFICER 

FOR DIRECTOR (Admn.) 
Shri A.G.Patra 
MTD 
CGWB, SUO.Agartala 

Copy to 

The Officer Incharge, CGB,SUO,Aartala for 
information & necessary action. 

The Director, CGWE, NER, Guwahati with the request 
that Sh. Patra MTD may be advised to refrain making 
correspondence direct to HQs Office failing which 
action as deemed fit will be taken against him. 

(D. S.YADAV) 
AS STT. ADMINISTRATIVE OFFICER 

FOR DIRCT0R (iy:N.) 

J) 

S 
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0 /s. NO 249 OF 1996 

Av 
Sri Anugreha Patra 

-Versus-  

The Union of Indi.a and Others. 

-AND- 

IN THE MATTER OF 

Writ ten Statements submitted by the Respondents 

No. 1, 2, 3 & 4.. 

( WRITTEN STATEMENTS ) 

The humble Respondents beg to submit their Written 

Statements as follows:- 

I,T.hat with regard to the statements made In paragraph 

1 & 2 of the app].ication the Respondents have no 

connents. 

That with regard to the statements made in paragraph' 

3 of the application t'lle Respondents, beg: to s t a t e that 

Shri A.G. Patra, Driver(OG) (Retired) was governed under 

the Central Service Rules. He was appointed ns 

------. 



7/ 

2 
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2. 

-c 

cleaner 	in 	the 	Dãndkarnia 	Dvclopment 	Authrity 	on 

• 	30-09-61. 	Later 	on, 	he 	was 	promoted 	as 	Driver 	in 	the 

year.A97S and was appointed 	in CGWB as MTD(rc-desginated 

as.. 	Driver(OG) 	in 	the 	scale 	of 	Rs.950-1500/)' 	ve.f1 

1974-86 	on rc-dcployment'through Surplus Ccii. 

• 	That 	with' 	regard \ to 	the 	statements 	made 	in 	paragraphs 

4 	& 	5 	of 	the 	application 	the 	Respondents 	have 	no. 

corrinents. 	 ' 

,That 	wit,hi regard 	to 	the 	statements 	made 	in 	paragraphs 

6.1, 	6..ii, 	6.iii, 	6.iv, 	6.v, 	6.vi 	and 	6.vii 	of 	the 

application 	the, 	Respondents 	beg 	to 	state .that, 	itis 

correct 	that 	the 	applicant, was 	appointed 	as 'a 	C)eaner 

on 	3 0-09-61 	in 	the 	•Dandkarnla 	Development 	Authority, 

• A 	Central 	Government 	Department, 	where 	hc.was 	promoted / 
6/ as 	Driver 	In 	the 	year 	19.73 	and 	continued 	to 	ho1d 	that 

post 	until 	his 	appointment 	in Central 	Ground Water Board 

w.e.f. 	19-04-1986 	on 	re-deployment 	through 	Surplus: Cell 

in 	the 	grade 	of 	'Driver 	(Rs.950-1500/-) 	with 	his 	posting, 

under 	the 	administrative 	Control 	of 	Director,, 	Central 

Ground Water Board, North Eastern . Region, Guwahati. 

Therefore, he ceased to hold Group-'D' post on his 

promotion as Driver which is a Group- i  C i•  post. 

(con td.) 

PAP 
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 • He was appointed as a Cleaner in the Dandlcarnja 

' 	 0 	
Development Authority on 30/9/61. 	Later o,n he was 

0 	

promoted as Driver in the year 1973 and was apo1nted 

In CGWB as MTD(redesgjrated as •Driver(OG) in the pay 

ca1e of Rs.950-1500/ 	w.c.f. 19/4/86 on redcpioymen 

through the surplus ccfl. 

The Govt. Servant is' liable to serve anywhere in India, 

as such It is incorrct to say that he wa's posted on 	
A appointm 	in 	the 	NER, 	Guwabati 	and 	later 	on 

• 	
transferrd.to SUO, Agartala; Likewise, a]1 the Drivers 

• 	are being posted from one place to another place. 

In 
so far as his consideration, entire period of Service 

-  for the purpose of next promotion, it is stated that 
there is a provjsjon in the Govt. Rules that the person 

who has not been given any promotion can be 
'Consjdd 

for H
In_sjtun promotion provided all his seniors have 

been promoted, as such it is quite evident that all his 

Seniors have no.t been promoted, and therefore the 

question for -hI's promotion being a junior 
 most Driver 0 	

• 	 / 	
0' does not arise. 

In- accordance with the notified R/Rujes the Drivers who 

have rendered, nine years reqular service in the gade 

subject to passingof Trade Test are only eligible for 

the post of Driver Gd.II(in1udjng those who could not 

• be accommodated in Gd.I 
inspitc of putting In 35 years 

of service for want of vacancies) shall be considered 

for appointment to the post of Driver Gd.Ii subjcct to 

Ile 

• 	
0 ;• 0 
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being 	found 	fit. by 	DPC 	on 	the 	basis 	of 

.seniority-curn-fitness and passing of Trade Test,. A11 

the Drivers have been given, promotion strictly according 

to the fàllowing sanctioned posts:- 

SCD(Now redesignated as Driver Gd.I) 	.33 

SCD(GD.II)(Now redisgnated as Driver. 	 167 
Gd.II) 

SCD(OD)(Now.redesginated as Driver(OG) 	. 	367.' 

It would not be out of place to meñt ion heie that there 

is not sufficient posts of Drivers va1lable in CGWB 

against, the categories of Driver ,Gr.I & II, as such It 

is not possible to give promotion to all the Drivers(OC,) 

who have put in 25 years to 30, years of service. 

However, the -(n-situ 11  promotions of, the Drivers in 

accordance with the existing Rules are being considered 

and they are being . given n-situ". prom9t ion. It is 

I 
	

incorrect 	to say that the persons who: are being 

re-deployed from other offices have been put junior to 

• other Drivers whereas the seniority of all the , Drivers 

• has been made on the basis of the rules in force. 	The 

Trade test of only those Drivers has been taken who have 

b 	
• come under the consideration zone of promotitn. 	In ase, 

the trade test has been 'taken by the Selection 'Committee 

so it can not be .presurnd that he will be definitely 

given promotion. 	 , 



Sh. Mohan Lal who is at Sr.No.276 of .th S enior'i ty list 

issued as on 10.1.95 15.. senior to him and also he 

belongs to . SC .  cat egbry who has been con sidrd for 

prmotion by the DPC for pomotjon for the, post of 
Driver 

Gr.II. Sh. MohnLaj joifled as MDriver w.e.f. 

) 

, 12.6.85 	and 	Shri 	Patra 	joined 	CGWB 	13.1.86 	• on 
re -deployment through Surplus Cell and .therefore,. ShrI 

Patra cannot be senior to fSh.Mohan Lal as M.T.Drjver. 

Shri Mohan Lal 	h a s been 	given promotJ ria against 

reservation point of SC. 	 . 

That with regard to statements made in paras 6('vi1) 
of the appliçtj 0 n the Respondent beg to state that as 

the applicant has been appointed from surplus cell, 
50 

he is in the bottom of the seniority' list as he has bccn'-

treated as frcsh entrant. As per seniority 1ist Shri 

Mohan Lal is scnir to the applicant. So the case of 

the applicant did not came up for conideration for 

promotion. 	. 

That with regard to statcment madein para 6.9 of thc 

application the Respondents beg to state that the 

seniority list prepared by the authority .  was ,circu.lat•ed 
to all CGWB o f f i c e  s including State Unit Office of 

Agartala by the CHO, CGWB, Farjdabad vidc letter No.20-

1/95/Estt(M) :datcd 1st Fth95 and the application did 

• 	not, raise any objection of his senlorjtr pos1t ion when 

he saw'it. 
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That regarding the grounds of reliefs sought for the 

Respondents submit that none of, the grounds are 

maintainabje in law and as well as in facts' and as such 

the applicatio n  is liable to be dismissed.' Further, 

the Respondents beg to submit that they will make' oral 

submissj05 regarding the grounds at the time of hearing 

of the case. 

That with regard to the statements made in. paragraphs 

8 1 	9, 	10, 	11, 	12 and 	13 of the application 	the 
Respondents have no comments. 

That the Respondents beg to submit that the application 

is devoid of merit and as such the application is liable 

to be dismissed 

V ERIFICATION 

I, 	Sri. G.C. Saha, ScientjstD'. 	CGWB, 

NER, Guwahati as authorjscd do hereby solemnly 
affirm 

and declare that the statements 'made in he above 

written statement are true to my knowledge', bcljf and 

in format ion. 

And 	I 	sign 	this 	verification 	today 
Ofl' 	the day of January, 1997 at Guwhati. 

(Sr.  
rentrol G 	r1 Witter Boi rd 
Minsry or \Vater tcsources; 

Goverent of india. 



(To B E PUBLISHED IN PART - II SECTION 3 SJB SECTION (i) 
THE GAZETTE OF INDIA) 

Government of India 
Ministry of Water Resources 

New Delhi, the 	 1996 

NOTIFICATION 

2fl 

G.S.. 	In exercise of the 
powers conferred by the proviso to article 309 of the 
constitution, the President hereby makes the following 
rnles further to amend the Central Ground Water Board 
(Staff Car Driver) Rcruitrnent Rules, 1995, narnely- 

() 	 These ruips may he called the Central 
Ground Water Bo•lrd, Drivers (Group-'C' 
posts): (arendmnt) Recruitrrvnt Rules, 0 6, 

(2) 	Th .rey shall cejntorce on the date of 
their publication in the official Gazette. 

2. 	For the Schedule to 
(Staff Car Drivers) 
following schedule 

. 	
( TH 

the Central Ground Water Board 
Recruitment Rules, 195, the 

shall he substituted namelyt.- 

Sa-EtXJLE 
) 

SATIA 

(Si. T-Tv 

fçnt3l (' 

pyt 
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.ULI 	 . - 	 . 	 - - 	 - 	 .• . 	 - 

C..ass-ification. Sca 	tf Pay. Whether Selection 
posts. 	- post or non 

- se1c-tion 	o°' . . 	. 	-'. 	.. _ -  ____ 

............ 
......... - 	'thna1 	CentraI' 	. ............ Rs,.95O-20-1j5Q bn-$e1ect.ion . 

(OrdinaLy (1995) • . 25-15-00/-. . 

on-Gazetted,:; 	.- -. 	 . -. 	 .... 	.. 	.. 
• 	 - 	. *Suhject;to . 

- 	: ()fl_.j fl j. 5 ja1. 

variation 
ependeht.on- . 	- 	.. 	. 	 . 	. ... 	... 	... 	. 	.. . 	

. 	.....- 

wo nc 10 ad. - 

GCSAHA 

.. - . 	. 	 _.. J . 	 ScientiSt'-V' 

(Sr
gist)  

• - 	. 	. 	. 	 . 	•-rBoar 
cenmzd • 
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added y ea rs 

cruits of service admisstb)e under rule 

; 

Rules 

No 

(relaxable for Goverflflt 
seafltS uptO 40 yearS in CaS of

Y~i

oener candidates an4S years in 
respect of Scheduled cate/ 

The cafldite5 in acco.rdafl 	
with the 

Scheduled 	
or order155U by the Central Government) 

instructions  

Note 	The ccial date for 	
teifling the age limit shall 

be t)i clOst date for receiPt of applications from 
caniates irtlndia and not tne ios1flg date 

prescribed fd 
those in ssam, HeqhalaYa, Arunachal 

Pradesh, MizQram, Manipur, Nagaland, Tripura, sikkim, 

LJa 	
0ivisifl of Jammu and Kashmir State, LahaUl 

an spitl District and Pangi Sub_Division of Chamba 

Distri of 	
Prash,Anoaman and Nicobar  

Islands or Lakshad1eeP 
Note 2: In the case f recruitment made through the  

ETploymt Exchange, the crucial date for detiniflQ 
e the last date upto Which the 

s.C. SAU 
Scitfltt 

(Sr Board 
Cenh 	

-r  

ol India. 



Desi rahle 

Matriculation or cru1v2lent 
qualificatIon. 

S!A G. C.  

 

Ctn  

OF 

I 

. Educationa1 and other qualifications - Whethr age arid eductona1, of orobation.. 
required for direct rcruits. 	-- qualifications prescribed any. 

for direct recruits will 
apply inc pe 

Essential; 	. 	- 

Ci) 	At lease 3 yarsexp -rince Not aoDlicahie. trs.o varsa 
of 1rivitig diesel and ptrol 
trucks..- 

4ust pössess;a vlidmotor 
rivirig licence fdr hávy 	- 

vehicles.. 

Wofing cnowiec9ce of 4otor ,:(iii) 
Mchanisrn. - 

VIII Standard pass. 

working knowledge of Hindi 
or English. 

:: 
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pe rCefltae of the vacarCeS to be filled- by various 

() 	V 
so by direct 	it t t and 

(Ii) 	'5O 1w prOmOtiCik V  

AL 
V 

deput ~1€iOfl/traflSni grades froril .  

which 
hEra d e  

PromotiOfli 	V 	 V 	 V 

V 

C1eanrs with at last 5 vars 

rec- 	
s'rvjce .±n th grade and 

9sseSsiflg a vald-d rriotor driving 

licence for heavy vehicleS, on 
the basis of a driving test to 

assSS th ccmnt ce td.:drive 

haw 
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Board 
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1. 
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Member 
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of India.  
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Member 

Member 

Member 

 Appointing Authority 	 - 
 ScintjstD1 	and or 	- 

SuPerintend!ng igineer 
Cntr1 Ground Mter Board 

 An officer of 	-noher - 

Central Govt. Dpartmnt 
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rt 	na1 P romot on C 
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- 

Central Gxound 
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Engineer, Centr1 Ground 
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Drivers o i~airzry Grade) with 
regu1arserVic6 in.the gradesubiCt 	.';.. .•. 

to passing of a Trade Test. 

te; The St3 4 f Car Drivers, Heavy Truck 
Drivers arid iotor Truck Drivers who 

i-y-t 1cs than 9 years 
jIiV  C 	£L_'-..-'-' 	•-. 	 - 

of serviCe (including those who 

COuld rot be accommodated in Grade-I 
in spit€ of Dutting in 15 years of 
service, fr want of vacanci€SX sh. 
be considered or.appoiflt1e.flt to t1 
post of Driver(Grade'1) subject to 
being found fit by Deparefltal 
PromotIon ODmmittee on the basis • 	

0 

of seniori_cu_fitfle5S a nd •  
passing of Trade T€t. 

AL 
U- 

Sciefltt 	
1-Lt- 

- 	 . 

:•. 

.rceSk 

1: 	
fl) 1t Of 
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apçabI 	
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-4 
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7. 

Chairian • 	. 	 .. 

- 	Member 	. 	. 

- 	Member 

- 	Member 

-13  
7-- 

- GrOLpC1  DeDatThnta1 Prcmotiçn Co 
- 

(fo considering promotions 	consist1 

1, -Appointinç. -Authority 

2.. Sci entist-'D' 	and or 
Sup-rinten'ing Engineer 

• Central Grc'und Water Board 

• 	 . 	 3. An officer of another Central 
Govt. Department not below the 

- rank of Sc.ntist.-C 1 	andy' 
or Executivc Engineer 

Pf 	 4. An officer not below the rank 
•of 	cientist.-' C' 	and/or 
Executive IThgineer belonging 

(s 	 . to SC/ST ctegory. 

• 	Group-. C' Dertmentai Promotion Committee 
1, 

••• 	.......- 

	 for considering confition) consisting. of;-...... 
A000intino .?'ithority 	 Chairman 
Scientis€-'3'/superintending 	- 	M-rnbr 
Engine.r., entral Ground Water 
Board. 

Scientist-tC'/Executjre 	- 	Member 
Engineer, Central Ground 
water Sord. 
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------;--- Drivers (Grade_IT' 	with 6 years regular 
seiCe in the grade subject 	passLg 

of a Trade Tst 

'bte 	The St3ff 	r Drivers1 	heavy Truck 
Truck Drivers Drivers ar ),4: 1  Notor 

In'the Central Ground water wrkiflg 
Board and 	oldiflg Pos€S 0fl regular 

basis and who have rendered rr 
less than 1r years in the grade on 

-. the date ot commencement of thes e  

ruiCs shall be 	considered for 
apointrneTto the post of 

Dciveri (Crade) 	to 	the 	xteflt 
- 

of availahlUtY of vacancies in 
found that gradet subject to being 

fit byDeirtmefltal Promotion 
seniority- 

Committee 	n the b2siS of 
Trade 

cuni_fitfl€SS 

and 	assiflg of 
T€st. 	- 

I 
S 

J/ljfU 	i!- 	''" 	••-' 
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6. C. SAnk 
ScientiSt" 

(Sr. Pydroj0l gist) 

central ( 	\atcr Board 

ntrV c-f ' 
Govenmeflt of Iudia1 

S .- 

ç:c 

Comrni. 
consis in of:- 

Chir 
pOifltiflg Authority, 	 - 	

tr fl  

Sc& ntist-' D and Cr uprintefldg 	Member 

nai.neer, Centril Ground Water 
1ord. 
n officer of anter Central 	

- 	Mnher 

Govt. Deoartrfleflt rict below the 
rank of ScienttCd/0r 
Exect€ive Engineer 

An officer not 'oelcw the rank 	- 	Member 
of Scientist'C' ar.d/Or Executive 

• Engineer b elonging to sc/ST 
cat gory 

GrouC Deo 	nt 	PrOiP.- cornrnjte 

.(i2L considS?9 çonf 	t3-°nL ons 0f:- 

Appointing AUthtY 	
- 	Chaiafl 

Sci fltjSt-' D' 	 - 	Member 

Ergineer, Central Ground water 

Board 
Scientist-' C' / Execu tiv e  Engineer - 	Member 
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CEHIRAL G0UHD WATER 80AR6 ;(MnistrY of Water ResourceS).NH IV, FARIDABAD 

/• 
	 Sen!ority List of MO1OR TRUCK DRIVER 	as on 10/01/95 

Pay Sca'e: .950-20-115CJ-EB-25-1500 

M D s aoe 	of 	tte 0ui- ot 	t - 	ot f SC P 1it of. P1ar 	of 	App. 	Remrc  

No No E.pioyee fication Birtfl first 	Apt Apt 	in 	Gr'ST I Superna. posting 	Pro.. 

M3002 1 S.C.Dass LITERATE 02/02/39 05110/63 05/10/63 GU P / / ER 

K3006 2 tal 	Chand 	-- 7TH CLASS 05/12/47 03/02/69 03102/69 SC P / / HQ(HD) 

M3010 3 .D.Bhosa1e IOIH 	SID. 07/11/42 16/17/71 16/12/71 G P / / Pune 

18/17/44 
---------------------------------------------------------------------------- --- -------- 

28/02/72 28/07/72 SC P / / Shiliong 
s3012 14 °nooi 	Sino 	Baluck 

M3014 5 Sayed 	hohd. 3R0 CLASS 01/07/39 25/09/72 25/0 , /77 (N P / / 	-' SR 	- 	
- ------------- 

M3U16 6 Jathan 	Sinon 5TH CLASS 28/05/47 01/03/73 01/03/73 GN P / / UR 

-M3017 7 sand 	Lal 	-I READ 	NIMbI 70/05/44 14/03/73 14103/73 &i / / WR 

P13018 8 fir 	Prkasi 10/11/46 14/05/73 14/05/73 GM P / / NWR 

P13019 9 T.V.S.Muthy III 09/08/45 28/05/73 28/05/73 ON P I / SR 

0,3021 10 Sucha 	Sigh 9TH 	CLASS 06703/37 77/08/73 27/08/73 ON P / / NWR 

P13022 11 Ourcharan 	5non 91H 	CLASS 01/10/37 2//08/73 27/08/93 GN p / / NWR 

P13023 12 lilak 	Raj 97H 19/4/44 77/08/73 27/08/73 ON P / / NWR 

P1302413 h.Pennu 	Say 9TH 	CLASS 15/06/43 27/10/73 22/10/73 ON P / / Madras 

P13026 14 ?rahu 	Math 01/10/46 1:i/11!73 13/11/73 ON P / / MR 

P13027 15 Sir 	Singh 05/05/42 12/12/73 12112/73 GM P / / HQ(Fbd) 

L- 
8TH 	CLASS 	- 04/12/44 ()4/12/62 14/01/74 ON P / / Jamiou 

H Sinh - 	- SIN CLASS 15-107/44 06/02/74 06/02/74 GM P / /- -- - NWR 

Pt303D.18-arae Singh 101H CLASS 05/05/39 01/03/74 01/03/74 ON P / / NWR 

M3031 19 Sardul 	Singh 	T 10TH CLASS 25/01/38 05/0774 05/07/74 ON P / 	
- 
/ NWR 

P1303220 -  R.U.Ansari 101H 	CLASS 24708749 Ori 20/03/7 4 ON P 1 I Patna 

M3033121.A.Ch1k Knna: 7TH 12/05/43/ 25/03/74 25/03/74 SC P /•- 1; SWR 

P1303422 M.Krjshna 51HCLASS 03/10/49 18/05/74 18/05/74 GM P / 	/ SR 

10,3035 -23 Jaspal . Singh 2ND 	CLASS 22/05/43 05/06/74 05/06/74 ON / / NWR 

p3036 .N.5hara 1018 	CLASS 27/ 	/49 01/07/74 01/07/74 G N --- NCR 

P13037 21  5- - - S 	Sriva$ 5TH 	CLASS 08/03'44 01/07/74 01. 07/74 C N P --  NR 

3038 26 43kur 	Sinz , 	1hapa 08/I140 15/7/74 iS'J/ 64 P / / Shi1i' 
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3OI4 S 	Shmnkar Siogh 	 TH 	 27!II9 ::'/U/!5 	7/O/IS 	 / / 

Makboo Xhan 	 bT. CLASS 	Cl/2/ 	üiu:i75 04101/75 	 P 	/ / 	.: 	 - 

	

1510i1'5 SC 	P 	/ I 

	

1OI6 5 	prakash Siogh 8TH CLASS 	U1/U1/4S 1S/O3/S  

	

7 	Surender Singh Pal 	8TH CLASS 	U/1J8/ 	,u1/75 15tU!75 GN 	P  

MU1 	 Rñj ghdur 	 TH CLASS 	Ofll7/ 	17/f) ;i1 	1 7/u/?5 	N 	 p  

	

H30/9 5 	()myml Singh 	 HIM CLASS 	)U/tl/tl 	3 I/Qf , 	7/U/75 	SC 	P 
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M1/SIUb MeSfl 	Dninqh 
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818 C -SS 11/17/5? 04/OP/Il 04 	ue/77 GM P / / NCR 
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/08 MohO 	1itya 



nr 	 T 	 n 	SC 	 or 	 r 

4.0 	o 	
- 	rication 	irtfl 	first At Ant 	fl Ur 	 superna. 	posting 	Poa.

Cq  

3239 	
209 	M.S. 	

414 CLASS 	11/12/41 	os/o!:': 	u,U9/'I 	 P 	i 	/ 

MJ240 21U ArunSin9 	
SLC FAIL 	U5/02/49 03/02/IS 

uJU2!/a GN 	 P 	/ / 	ER 	 - 	 - - 

M3242 211 K. 	
9TH CLAS 	06/06/1 u4/IJ2/ 	

18/03/7 	GN 	P 	 / 	Div TV 	 - 

M3243 212 K.D. 	he1e 	
1TH CLASS 	01108/41 ?b/US/? 	26/05/78 	N' 	

P 	I / 	 CR 

M3244 213 AXa Ra kurey 	 8TH CLASS, 	19/09/48 
Ql/t)6/?U1/0b/78 S.T 	 - 	P 	/ / 	Div VI 	 - 

$3245 214 Manenora Singn 	 8TH CLASS 	20/08/54 
01/06/13 01/06/iS GN.• P 	/ 	T 	R 

Mi/4b 215 	 Kasim San 	 9THCLASS 	uSiU5/4 	IJHfti///: 	
i/UHI 	 / / 	 SWR 

p3)41 	216 	oc 	asnr AaCd 	4T 	A S 	/JH9I4 	ti//f 11 	iH1i 	fN_ 	 / 	/ 

4H '11/ 
a n Sinn ?t [A.S t/i/SH Ll/Ui/ ,/i' U.N  OV XI 

M  

M/4 ilH
U,4/Ifln/: .;/I

I X 

	

C AS 	*I/U4 $ 	I 4/il 1/ / 	 / 	fUt 	 / 	/ 	Div 	I 

L  

//ti 	'c 	
lU A 	1/I/ 	 ./tl/// 	1N 	 / 	/ 	 Hiv II 

/,I 	 n. 	 AltI 	 ij t/l/4Ii 	1d/1J41 
Mi/ S/ 	

' 	•,i4//  

anu 
	UJI I / 	( N 	 I 	/ 	Div V II 

N$25 	/'1' 	hr5' 	ati 	ar 	
IM (LA 	4I/U1/4 	i;/UtI/i 	:U/ii/i '9 

	UN 	 / 	/ 	Uv ill 

M1256 	224 	acr 	. Sino 	 MAiIC 	 f11112/d1 	s/u:t//. 	USiUi1/19 	SC 	 P 	/ 	/ 	NR 

 SwR 

M3/5/ 	225 	K. rta3rai -I 	
(IQ/U1/46 	 C 	lUH/l 	GN 	

P 	/ 	/ 

M3/Sd 	22h 	 P 	SUO 	 TII CI.AS 	iS/OT/5U 	1/1/I' 	T1/U///9 	Sc 	 T 	/ 	/ 	Div VI 

MfZ5 	/ 	Monan Si r. g 	
7/U7/3 	i,i0/ 	I 1t0111 	UN 	 I 	/ 	/ 	Div XII 

Orh Pd. 	
itl/'i//i 	'/S/tiY/l 	16/01/74 	N 	 P 	/ 	/ 	Div I I I 

M326U /2 	 0 
M32b1 	229 M 	esnwar Panney 	lOIN CLASS Ud/U4/49 	11/01/bE ijjfU//?9 GN 	 P 	, / 	/ 	Div VI 

M3Th2 230 Tuta Ram 	
06107/48 	15/U4/6 	u?/0//?9 SC 	

P 	/ / 	Div XII 

- , 	$3263 	231 	Asaq AHeed 	
IN CLASS 	tO/US/SI 	li/LU/Il 	

i//uS//9 GN 	P 	Div 111 	 - 

$3264 	232 	- - SundraRajan 	 ---CLASS 	--7/10/4/ 	Ui/U6/ ----I5/UI/7 	
SC 	- ---- 

	

--- -- ----------------- 	C. 

-$3265 233 Saral Ch. Mohant 	4TH CLASS 	05/04/53 ?5/04/5i 25/04/81 GN 
	 I 	/ / 	 SER 	 $ciefltt 	

- 

M32b6 234 Shaskar Sanoo 	
4TH CLASS ' ti/08/54 08I05/! 08/Q5/81 GN 	 P 	/ / 	SER 	 f• 	 A 

-------------- 
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PlD 	S 	Nate o? the 	 Qualj- 	Date or 	Oate or 	Date or 	
Sr 	P Dateor 	Place o 	o. 10 

No 	No 	Ep;yee 	 ficat i o n 	Birth 	first Apt Ao: in Gr $T -- - I Superia. - 	posting 

M 	261 	'lea arain Pancey 	
16/1)7/49 	01/02/74 cr'i3i33 	N 	P 	/ 	 Div I1 

	

33 25 	Bri 	atb Paul 	 SIN CLASS 	04/09/1 	18/03/14 11i0'83 G? 	 P 	/ / 	NR 
L  

N3301 26 - Mcniaer Sing 	 .TH CLASS 	0i1U/S0 	10/09/15 27!GIB3 SC 	 p 	,T, 	Div Li 

M3302 	64 Vipi guaar Sharaa 	1H CLASS 	tiS/08/57 	1S/0l!/ 	71,041S3 GN 	P 	/ / 	Div Vti 

M3301 lbS Char:er Kant R.ana 	3TH CLASS 01/Uh/53 fl2i112/Th 1,i0f8l Ga 	P 	/ 	 Dlv XV 

- 	 P 	
, 

M304 -Th6. Shag Singh 	 iN CLASS 	1t/0b/4/ 	U51U3/16 2u/0/83 Ga 	 /' 	 Di VIII v  

MfltJ 	b/ 	•n 	Sign 	 H LLASS 	iS/U/ 	u.uAI/r 	iuSiSi 	u 	 P 	/ 	/ 	Pn4 

S -- --------------------------------------- - -------------------------------------- 
;t: - 	 a 	.'i 	in 	 Th CLASS 	u/L/Y•. 	i/iui//? 	1hRJ4/ 	(N 	

P 	/ 	/ 	Div V 

MlU 	 ;a.€nan lH (LA'5 	jj/U1/i 	Lii/'l// 	Ih/UI 	U 	 P 	/ 	/ 	Div (V 

 -- - - - - - - - - - - - 

 

 --- 
 ------------------- -- 

IN 	 / $ 	4 	 / 	/ 	 Div IV 

MIJI1 	/i 	 I:ASS 	 U,:pA//, 	 / 	/ 	Div U 

• 	 H CLASS 	I l/iJ I / 	Ill !Ii/ / 7 	1 i/W4/N S 	iN 	 P 	/ 	/ 	Div XI 

	

i' 	,7 	wir I h,jr 	 iH CLASS 	114/11/44 	 IUSIHl 	i.N 	 P 	/ 	/ PAtna 

Mll1•' 	//4 	itan Saw H CLASS 	01/01/49 	lu/lu 	Uu/U4'Hi 	$( 	 P 	/ 	/ 
	
D i v I I I 

NSIU 	iI 	 ,r 	 9TH CLASS 	Iiil/IITI/5i 	il/Il//MA 	11 /U//w,4 	F.M 	 P 	/ 	/ 	 NWK 

N I 	I 	INM 	 tu ci. A S S 	Ill 1 1 1 / 44 	I m/ 	/ hi 	I / fr,H 	SC 	 P 	/ 	I 	Dv I 

5Nyn 	ai 	 'h/ill/Al 
 

	

iH 1iAS 	it/U//iH 	/l/IJ/!i 	 51 	 P 	/ 	I 	 Div H 

	

' 	i/l 	Pa 	r000 Qia 	 7TH (LASS 	/y/I1S 	luu/1a9/19 	/5/ifl/) 	SC 	 P 	/ 	/ 	 Div I I I 

------------------------------------------------------------------------------------------------------------- 

 

AZIZ 	 fIN CLASS 	i/iJ/4M 	iii/tl/119 	/L1/HS 	GM 	 P 	/ 	/ 	Div IV 

G.• 

	

5 	N. L 	na Swaav 	 TH CLASS 	(I /lU/h 	,/lZl7 	04/U /55 SC 	 I 	/ 	/ 	Div LV 
Sc%ettt%  

Nfl/i i4 	J. S'Ar 	 SSIC FAIL 	I I/U0/'5 	/4/1? /9 U iJ'85 CN 	 T 	/ 	/ 	Div IV 
---------- ------------------ ------------------------------------------------------------------- 

Mf323 	 Shan Shyam SingD 	 TH CLASS 	15/11/55 tb/US//8 /1/0S/ 	GM 	P 	/ / 	Div II 	 cc' 
------------------------------------------------------------------------------------------------------- 

MS3Y4 286 Sui lopo 	 9TH CLASS 	18/12/54 	16/06/76 26/03/85 Si 	 P 	/ / - 	Div VII TV c 



PtD 	SR 	Name of the 	 Qu? 	- 	Date or 	1)ate nr 	Date of 	iC 	) Ote or 	Prp or 	App- 	emar5 

No 	No 	Emoioyee 	 fic'o 	irth 	irt Apt Apt in Gr ST 	I 	Su'erna. 	oosting 	Proi 

$3325 i87 •Sukhrao (iran 	 2:: 	AS 	1tJ/{i7/5 	2H!12/16 	2/06/85 	ST 	p 	/ / 	Civ V 

$.32b 288 	P.G. David 	 SSL 	 Utiu6'4 	24/(t/ -i 	24/Ub/85 	GH 	P 	/ 	/ 

	

N3321 	184 	K.M. Sasnionaran 	SSL 	 tj 1, ius 	u''' 	a u/U7/S 	GN 	I 	/ - / 

	

N332S 	/90 	H. huluOuna 	 61 	..aSS 	01/iUI4 	1/IJ/1b 	14/10/85 	Sc 	P 	/ 	/ 

P. Ragnuvan 	 ssL: 	s(L 	/U/4 	2Jt/5 	zt / n/fis Sc 	P  

	

M333U 	292 	N.E. daloy 	 9 	_; 	:/t'4 	i/S 	26/1/ 	GH 	I 	I 	/ 

	

31 	297 	.fl. 	Sri 	 / 1 7  

	

44 	S.L - 	 uS/( .',':-, 	(N 	T 	1.
/ 

	

•t 	111 
 

	

3 / 	H . ( . -' 	- 
	/ n S 	Wi li I / r 	( N • 	 I 	' 	/ 	 X 

	

• 	ii 	Al-', 	w iiiv 	 '. 	 "•i''. 	/:'i /4 	Ir/flt fIn 	r.0 	 / 	/ 	 •-, 

N 	/ 	'9 	Nfl .i I' at 	I i - 	ri .a v 	 I I, 	/I; 	 / 	 l'd /ll I / 

	

t4'4 	tJi 	ih1 ,- 	LIainra rI.Ir rA 	 ' 	I - 	 I /!fNt  

	

jJ 	I h i 	r an an 	a r a r 	 - 	 ;i (i / 	 / / / n / 	I /(1 / Hr 	(N 	 I 	/ 	 u r 	- 

	

. 	i(ii 	K ,K. 	 i- 	 '' 	/Ii/'ii 	I 	/ 	1 	/(it/Pi 	(.N 	 t 	/ 	I n 	IV 

	

r3 	3113 	((.V, R 	 (t,/Uh/49 	I 	/ 	14/UI./Hb 	 I 	 / 	/ 

--- --- ---"------- 

	

3 0 d 	AU' 	• A r 	I 3/fl I /uh 	fiN 	 I 	t 	/ 	 • - 

	

334 1,) 305 	A.G. Ptra 	 U/19 	4t)/04/bI 	1 J/jjj/H6fiN 	 P 	/ 	1 

	

lZ9U 	jUh 	N.C.Sar,ar 	 u A / I U /311 	401 1 4/1 	1J/Uu/8b 	GN 	 I 	If 	 - 

	

3ib 	C7 kair 	sinori 	— 	 u 'i , ' 	il/lu/f? 	is/uS/Nb 	SL 	 F 	/ 	/ 	1' 	VI 

	

u1 	i(j8 	A,r,c 5ipoi 	 4 	4, 	,'-lf/ i 	/ 	I 	8/i/d' 	I 	 P 	I 	/ 	 C,v VIIr 

	

39 	3 C'4 	Dhn4 Pam 	 i- 	 /I/5 	;II(i//U 	//IJI8 fi 	ST 	 P 	/ 	/ 	D v vri 	 -- 

N 3 	l U 	Moh. H n 	 - 	 :I(i! isl 	1 /ii /hlJ 	•?5/(jS/Nh 	&N 	P 	/ 	/ 	 11 

	

3!i 	Samy 5ig 	 i. - 	 y'/tjf/Jh 	(i/5/t 	 . 	-- 1 	- 

/u/tj5/8h 	GN 	 / , 	 vui 	•' 

•: 



	

P!D I SR 	Nape of the 
	 Quali- 	Cte of 	Date of 	Date or 	SC 	 P 0at or 	 tcP or 	 earks 

	

No 	Eo1oyee 	
fcation 	birth 	

trst Ant Apt n r ST 	 I Superna. 	notting 	Proe. 

1 	
p3353 3j3 ,jshore Lal 	 HIIICLASS 	13/tJb/45 

10/06/6 1tI/Ub/b6 SN 	 / I 	 iv I 

0 

	

M3354 31 	Sihari Ra 	 • 	lOiN CLASS 1/05/55 1/US!?? 
L1J05/86 SN 	P 	1 I 	Div V 

nara 	Pal D. Awale 	6TH CLASS 	fi2/04/S 	UH/(14/6 U8/t14/6 Sc 	T 	I / 

i5h 	 .Man1khieW 	 TH CLASS 	l/12/6tl 	U/09/86 	3U/O9/ 	ST 	 / 	sfl long 

3J 	
7/1(;/8 	Sc 	 I 

11: 	ava Ram 	
NTI CLASS 	U/O7/? 	l8/LJI3 	u 	 / / 

	

31 	:nnaji Ratho 	
- 	OT': ciASS 	U/UP/S.i 	(i4/US/73 	

I/1U/ 	SN 	 P 	I / 	 v 1 

rm nph 	- - 	 TH CLASS 	?i1/lU/S 	fl/04/?3 	ti?/11/6 	SC 	 P 	/ 	/ 	Div V117 

7j 	anai 	ng 	 41 	l AUS 	;/0S/( 	ti/l/fl 	01I11/2 	
S. 	 I 	/ 	/ 	"iv  

J 1i 	 • . C. 6orn 	 4 1 	CLASS 	i/U7/ 4 	) /Il/ / 	11 /11 /b 	ST 	 I 	/ 	/ 	 I 	V I I 

.1 	Mrr 	 H LI AS 	/ I U/14 	/ 1/ 	/ / 	I .1 / I IclD 	S 	 P 	/ 	/ 	 Vt 

.,,i .1. Lalji HhI 	 /U 	/ 	/ 	I./11/$ 	 I 	/ 	/ 

	

Snka?a PCI. 	 iI 	C A 	UI/1J//4 	ii/IJ/ 	)// 	(,N  

4 	 5 	ja Sg' 	 CAS 	iu/ilI // 	ii i /. h 	1 / I I/Ha 	N 	 / 	/ 	 ' i 	vii I 

I 

	

Z.iv Lti/'rI(l 	 Ii,.. 	UII'1i 
	 X 

	

pikh 	 iH 	AS 
 

0 
 

. 
/ u 

	c 

.11 	hoRn 	 A,' 
 

ih 1 	
1 H ( A. 	111/04 / 	UI/Ill / I-li 	1 / I ?/b 	 P 	/ 	/ 	 v IV 

	

-JPra) Po 	 .AT1C 	 / b lt/U'1/'1 	1,/li//Il 	(,N 	 P 	I 	/ 	Dlv III 

_ 

	

SAiL 	0//U4u 	 --- 	
X -- - 

	

15/01/87 SN 	 / / 	24103 	 o.c. SAH 

,Ahrn:d 	

ScIent1st' 
1eoiogst} 

	

.M. Sowda 	 CiASS 	U1/iiö/54 	114/05/ri 	IJ4/U'/87 	
SN 	 I 	/ 	/ 	Div XIV 	

(Sr. 	.. 	
" 

-- ----------------- -------------------------------------------------------  ---------------------------------------- --- 	
\,atet0a 

strY '- 

n ent of india  



• 	 '-• 	 - 	 - 	 '-:' 

PlO SR Nace 	the Quali- Date 	or Date 	or Date 	or S Date 	or Pac 	or 	Ac.. 
No No Enp'oyee - 	 rcation 8 jrtIi first 	Az t Aot 	in 	Gr 	S I Superna. ooting 	Pro. 

h3373 339 V.Raieran 	Nair SSC 11/(i/1 1/07/7 19107/21 	G / 	/ 

M3379 34fl Rqiaia 	K 	Xadv SSC 116/Ub/50 20/02/51 20/U2/7 c / 	_;_ 

341 Nar 	Si TX 	PASS 17/U2/S3 11/02/33 23/03/87 s / 	•1 Div 	XI 

N 1 381 341 Surva.Snh L3/0/4 / 	/ 2.(I31N1 6.4  - 

- 343 sta si 	i 	. ///tJ/) 72/3/3 fli$j 	i 	i b - 

3383 344 Dajea 	aa ET 	C 01/01/3 19/C?/3 •23/03// Sc / 	/ Dii 	XI 

M4 .14 Aia t/(je/ 14/Us,i 14/Ij,:5/ / 	/ Jc.hpur 

i -j'-. s4t' i 	.is / 	i tj/t: 	• .s/ / 	/ 

- I 	tis / Arr,- . - 	 . 	 s , 1, j 	/ 	,'s/ 

-- - - -  

I 	i/ - 

- - - - - - - - - -  
-jiI'i/-,l 

 -  - - - - - - 	-- - - - - - - - -  
,:. I 	' 

- - - - - - - - - - - - - - -  
fl'v 	I 	I 	I 

- - - - - - - - - - - - - - S 

tS:I/ 4: :si...s .j/:j,, - / I 	/ ../ij4;/ / 	/ 

I 'i / 	l's / l'sII / 	/ • 	:5 	/ - / .5 • 	/ 5 

IU1's :'sIi A's 	.A. 	. gatim 

1 	I m il $5 	I A 	• 	. As'3 ,$ I I 	t / 1 1 	/ ti 	I / z C /tI C .' 11 / 	/ - 	Bel q autn 

1'41 $ -s/ S.V. 	,njNis 1 416c/4 / 	/ 1j/i$4/9, / 	/ 

i$3 4•  j' 4i.V 	 . II'/It//hII / 	/ • %//Ili/s/ f.l'J I 	/ 

jjI 1 $''I N,I,r 	A5-nsd (4)S /Ij/tl/'sj j/jf/.'/ ,/iIjiI/ t, .14 Div 	V 

'I 4 "44 1 '~ -i II • A • 	.s ' i lt.%/II Ls /.1 I 	/ /?1 /4)4 I'i / / 	/ 

c•:''-A va I4/Us/'s/ 7 	/ ISI/U4// sr / 	/ SE' 

$'I-'s 357 il.sr.i I/)3ijj/ sr . / 	/ 

MJ3V )H 5.1.. 	ie Ul/fli/hU I 	/ 1$f114/37 SC . / 	/ BeIgau 

Pt J3'1 U 39 MAnohr 	1aa 15/01/'s? / 	/ 17/U// / 	, NCQ 

j95 I.N. 	a5tsjrI c,:. Ul/1i/bj I0fU/sC 14'05fliI sc y / 	/ 0i 	XII 

4)J 	361 	fs 	P 	OF 	- T's" Ul/$4J/ 34 
 — 

 ,/ 	.'f1S f9/EiisI S( T / 	/ Div 	VI 
—5— -- — — — — — — — — — — — — -- — — — — - — — — - —  — — — — — - — — —  — --  — — — — — — — — — —  — — — — — — — — — —  — — — — — — —  — ---  — -- -- — --- ---- — --  — -- —  —  ---  — --- — — — — — — — -- — — — — — — — — — — — — — — — —  

Mi4Ij I 35/ A.B. 	Si'iivOonr u1/'J1/' / 	I 19I0/87 G N  

I' 35$ R.Adimary a n 3IH 	C1AS U/07/40 i/fl'/.1 7f0/87 SC I ,/ 	/ SFR -- 

"i403 354 Ra 	Cr'sdrSinori I,J,IP U9/04/1 23/05/B' 72/05/87 X 1 / 	/ Jodhpur 
-- 

.1 

.4_ 

ecibot i 
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PlO 	SR 	ae of the 
	 QuaIi 	 Date of 	Date O 	Date 01 	Sc 	P Date or 	P1ct O 

ho 	v No 	EeOYee 	
ficatiOfl 	birth 	

first Apt Apt in 6r ST 	 -Soerna 	 ig 	Proc 

--- --- --- - -- --- ---- - -- - --- ----------- ---- ZZI'L------- ------------- 

$3405 366 6rsh gumar 	 - 	
05/03162 	/ / 	78/05/87 6$ 	

1 	/ / 

$3406 367 Arun Singh 	
h6 SCHOOL 	

16/06/62 29/05/85 04/06/87 GN 
	1 	/ / 	jodhpUr 

1/11/83 aS/O 

$3407 368 Raa thander Bishnoi 	81$ CLASS 	
03/05152 2 	 S/B? 6$ 	 I 	/ / 	Div XI 

$3408 369 ASO Xuar Dat 	
6TH 	

29/06/7 29/06/8? 6$ 	I 	/ / 	SER 

34Q9 370 Ri 0ev 	
18/0360 	/ / 	30/06/8 	

/ / 	Div Xl 

$3410 371 Q 	
Chander Shekawat INTER 	

Ø9/G4/ 	73/05/P.S 30/05/7 6$ 
	I 	/ /

Nk 

$341 	37/ r-orca Pd. 	 CLASS 	u1/u9/? U3/U//? 	
flJ01(1 	$ 	 - 

37 	 Subifl 	8T 	CLASS 	L/Dl/I 	Iti/t3'I7 
	liI!I/ 	c.!.  

34i3 	
Dev $ingh 	I41II CLASS 	U!0iI,3 	Tt1IUJ/r1 	

1UIt11/ 
 

$3414 	375 ie Singh Sndhi 
	814 CLASS 	uI/U/ 	

U/0' 	iiIt:H87 	 / 	, 	 NUP 

5 	
H?4 CLASS 	t1/T/'f 	ti/)H/I1'1/'7 	

P 	/ 	/ 	Qiv 	X 

/) 	
SSLC 	AI! 	

/ 	/ 	iiIU/I1 	t. 	
/ 

X 1 

I 	4 I 	 -: . K mru 	 H I . IL A.S 

  

• 	 $14111 	iI 	S 	
TM Cl AS 	U,/07'Hl. 
	 S 	 / 	/ 	Div VI 

I  

Mi41 	3U 	
ClASS 	I5/1I1 	U1/Hi 	

75/Ci//$ 	( 	
Div XII 

aiü 	

ii 	c•-s Horn 	
iiTi cLASS 	7U'" 	1h/lI/.l 	

30/LI//Si 	S 	
1 	I 	 Div Vi 

MJ421 	S/ 	.- . Chose 	
10TH CLASS 	7'/ll/hl 	14/11 /5S 	7'/flh/S/ 	

P 	1 	/ 

l422 	363 	L 	Cno 	
81 	CLASS 	OZiU7' 	04/12/7h 	0I/t1H/d' 	f-f. 	 / 	

Dv VI 

- 	34J 	34 	$ 	
9TH CLASS 	u1/U,/5U 	04/03//I 	

?1/fl/S 	ON 
	Div V 	 - 	- 	- 

$3424 	325 R; ahu 	
81$ CLASS 	O/O1/ 	22/02/53 	

71/U , B7 OH 	P 	/ / 	Div V 

$3425 	386 A;:1 Ma7.id 	
qlH CLASS 	8/li2148 	27/07/83 	25/US/Hi 	$ 	P 	/ 	/ 	Div Iii 

$3426 	37 Sa:Sinh 	
10/10/53 	2Q/10171 	1/I1/81 

	ON 	 .1 	/ 	Div 

3427 	S8 e 	GaUSUdd 	
SSC FAIL 	O5/'?/ 	

14/1//87 	/il/87 ON 	 I 	/ / 	Div i 	
0 C. SA 

H3428 •89 	
9TH CLASS 	C1i07! 	102/87 	 - 	

. 1 	 Div 	
SoientSt " , 	- - 

-------------------------------------------------------------------- --- ---------------------------- 

$3429 390 1 	2 KubhreY 	
$SC FAIL 	

ic/02/58 14/12/87 14 1//87 ST 	
I 	/ / 	DiV VI 	 I 	 a 

------------------------------------------------------------------------- - 

esoukcfk ct \V at- 

- 
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I NA AQ / 	/ 
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/ 	/ I Nt) bd/Ffl/ I 1 EI/cO/bn /SUiZ uj1wi 

/ 
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ALQ / 	/ I Ut) 88/10/11 b'U/(OhIi / 	/ SStd 	p101 AA 	0w 

JA;0 / 	/ I Ut) 8/10/90 91/I1/ZI b;/(0/i Ss)JNj uôutS 	teApjetj 

83M / 	. 	/ I is 88/10/90 88/10/90 S/90/10 SSd 	HIOl Ef;Ew 

lilA 	ALO / 	/ I 35 18/Z1/8Z L81Z116Z ts/zo/gl 311W aNJu9 	tel 	1P.i9 E6E 1PW 

lilA 	ALQ / 	/ d N9 18/Z1/8Z 58/E0/11 05/60/90 SS13 hIS q6u5 	4q1 Z6E ZEbw 

/ 	/ I 18/ZI/0I / 	/ S/80/10 Ce'.unw 	•U ibE QEDEW 
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PtD 	SR 	Name of the 	
Quali- 	Date of 	Date of 	Date 

of 	SC 	P Date of 	Place of App. 	Remarks 

oyee 	 irth 	--: _t -- --rSi 	 - Superna -postngProo 

143a53 417 jora Ram 	 8TH CLASS 	15/12/47 .09/01/89 09/01/89 
	tE 	 I 	/ / 	Dv Xi 

N459 418 Mool Singh 	 6TH CLASS 	01/09/46 11/01/89 11/01/89 	k 	 I 	/ .1 	DivXI 

N3463 419 G3n9a Ram 	 • 10TH CLASS 09/01/55 l0/05/77 01/02/89 
	 I 	/ / 	Patna 

;40 R.K. Nageshwa - NATRIC 	11/0IS8 11/08/89 11/0189 S 	 I 	/ / 	NCR 

$362 421 Lakesheshwar Rabha 	 . 	01/12/5 14/0fl/8 	14/08/9 Si 	 I 	/ /. 	HER 

n3463 4/2 -Dalip Boro 	 9111 CLASS 	3U/Ub/6 	i0%i89 21/UP./b9 S 
	 I 	 / 	Div VII 

464 423 Sona Dutt Spnaoathi 	
01/G/b 	73/0H/HQ 23/02/89 	 I 	/ / 	HER 

424 	S.K. Mafll 	 IH (-LASS 	Ui/0//r,0 	,/IiHfH9 	/0/%S7 	 v vii 

 SEP 
47 	Jngndrr Km. t)a 	 flh1 	CLASS 	///IU' 	1/(I/H 	/;i.i/H 	S 	 1 	/ 	/ 

4/b 	H. Sua 	P il o 	 . 	4Iu/i.t 	 ii  

ri4 Kalav1ri 	 IA1IC 	 iui/- 	'/l/IIH/l$9 	f/8' 	' 	 I 	/ 	/ 	SR 

34 	478 	Annd cia k 	 .,Ifll)LF 	 /1J/ 	t)/(I1lf8Q 	(1/)l/H 	s: 	 / 	/ 	

0SEW 
1L 	429 	SudhAn 	ahrfl 	 /111 CLASS 	/(pi/ 	U//ti'9 	U/t'8 	5 	 / . / 

34I 	4311 	KubCr baner 	 /114 CtAS 	07/ti1' 	//t/9 	I08  

,SC? 	431 	5uhi I Xtimar 	 8111 CLAS 	111 I -4 	/1l/tt/HQ 	/OttO/W'i 	5 	
. 	/ 	/ 	UCR 

31 	Sa to ch 	ha 	t 
	 v Vii 

---------------------- ---------------------- --- ------- -

'c.!: 	433 	Fanuir Cn 	 AIt 	1/t;l'' 	i1/Ii//0 	,t1/:i 	.  

34 	Ha r hha j 	S 	
/ // 1j11 / 	1 / / i U / F 	 v /i.' 	I 	- 	. 	 I 	H 	I 

K.3! 	43 	J. Rajui 	 1 fiJ' 	/L / 11/119 	2 / 11 /8 	 I 	/ 	/ 	SR 
5  

M?!4Ramesh 

Psc 	431 	Satiq KhAn 
-- 	 4I 	CLASS 	UI/hI I 14/I16/17 //fl/8 	t 	 I - / / 	D i v 	II

SAUK 
?34!c 438 8ichan 	ngh 	 CLASS 	1//Oil 	3hI/h1/1 	0//12/89 	 - 	I 	/ / 	WCR - 	 - 	 G Cl. 

 - 	-- - - - - - 1ERA .. r.Ol  

r 	4411 	(ffljl Kijiar Duhey 	IH CLASS 	01/11/52 	?U/12/89 	20/11/119 	 1 	/ 	1 	OiV III ate 

I 	-- 	 --- - 	
- 	- 	
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- - 
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Ii! 	A(Q / / J UJ i/DU/U LI/il/I' 9/(()/ A0U 	WL'S 	AUL)LI M qQr fl61 

X 	ALO / / I N C/O/tO P S9/ll//: EV/n:r - SSVJ 	NIV 0N b VP  

- 

j 	A(Q / I 1 U 135/00/60 JI1019t /7O/t SSV1 	N1 UÔuLS 
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PID 	SR 	Naee ot the 	 Quai- 	Date of 	Date of 	Date 	Sc 	 o 	or 	P'ace r.r 	.pp. 

No 	No 	E.pOy4e 	 fiation 	Birth 	first At Aot u-. &r ST 	- 	T 	Suoerna. 	
potir5 	Prn. 

s350 	 ; 	o 9 469 DBhPan\ 	 21H CLASS 	Cl/OI/S' i1/02I17 	2/0/91 &N 	 T 	/ / 	D i lx 

— 	
Div 11 

M351470 Bakar Singh 	 911 CLASS 	14/0/62 06/03/85 12/11190 GN 	I 	/  

M3511 	471 K. Nagraj 	 VTm CLASS 	0/06/5 2/U9/91 	7/09II SC 	 I 	/ / 	SWR71 

swR 
N3512 4/2 N.G:Rai1h Krsnnan 	TH CLASS 	21/U4/5 	27/09/91 	27/0/9I 	SC   

$3513 4fl P.P;Uberai 	 SSC 	 ib/U2/ 	 (N 	 I 	/ / 	CR 	 — 

$3514 -.474 Nd. Hasib Khan 01/07I' 23/U3/8 	j/91 	Gm 	 NCR 

- $ 	. - 47 	unisw 	
U/(' 	t,/Us/' 	r./U3/9? 	SC 	-I 	/ 	/ 	su 

• 4/b 	P1.1-i. baig 	i AI. 	(it/U 	11/11/14 	 1 1. 	I. 	I 	I 	/ 	Div 	1 

iI31b 	47'i 	tnc1r lJv 	 - 	 Il///-); 	tp,li,r.4 	I/(, '' 	r.'. 	1 	I 	 / 	Div,  

41H k.ncIr 5nr. 	 ..1N 11 A 	 4 / Ll I 	I I/U1'H 	3f/Ui? 	(- 	 I 	/ 	NC 

?13518 	414 	Si,rend r Ii w A r i 	 lolm. (.L A' 	tJ/lI/ / - 	1i /11 i I / 	is i nm 	I.N 	 / 	 0 v 1- 

P11519 	4l(I 	M.$Iflu Swy 	 IN CLA'S 	15 U / / 	1-./li/.:' 	Ij'/'i4'' 	r 	 / 	/ 	 fl%V x 

M?U 	4H 	Jwhr Praaf 	 Ct.A.S 	j1/i1/.i: 	/f/I 	l4/Ii1f. 	 • 	/ 	Dlv 	 - 

 -- - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - - -------- ----  - 

	

-- ---- 

-/ 	437 	M • P. S no h 	 o , n. 	
- 

Mj?2 	40 1 	Mohd. lq 	 Ei1V" 	20/10'" 	1 //ltI'.- 	7/1i 	 T  

- ) 3 	41-14 	Ac-1bc 	 al.  

U.'smndar 	 ._:._ 	A:.:-. 	U//!I1: 	 • 	 , 	/ 	Div 

41-Ih 	x 	Sinor' 	
11/l/' 	 i. 	 I 	 I 

- Krnakr 	oi 	
Div X 07/Uh!. 	U/Uh/1 	/q 

	

Ios? SC 	I  
49 	t, 

 C U. • 

H3529 490 Suresh Ch. Naçari 	TH CLASS 	07/05/53 23/05185 	/ / 	Sc 	 , / 	 Scet t 	l.\t 

5349k afl 9oH3ncoa 	 ---CLaSS 	23/05/b?111/11/ /0512 	-- 	 - 	
-, 	/ --------------------------- 	

-- 	( Sc 

3531 	492 S.S. Neqi 	 5TH CLASS 	01/0/5 	71/05/83 07/0'92 	 I 	/ / 	 WCR 	 \ C. 

	

 -- - - - -- - - - - - - - - - - - -- - - - - - - - - - - - - - - - - - - - - - - - - - - - - - -- - ----- 	- - 	------- ----------- ----------------- 
 Cent 

.3532 - 493 RaAshray Sing 	 SCHOOL 	01/07/60 113/05'Ss 25O3 	GN 	I 	/ / 	NP 	 stTV

GV 
----------- --------------------------------- - -- -- 

M3533 	494 	Bankey LI 	 . SCHOOL 	O1/07/HCJ 	tj3/O6IS 	73/03/9? 	ç, 	 I 	 / 

............ ............. 



u3 	 Date 	a at 	o at p r - 

5 
ficto 	5irth first 	Ap At s r Suaerna. 3SZ 

No 	No 	Eapoyee 

M3534 	9S 	5yPrakasr 	 8TH 	CLASS 	2S/02/5 
--------------------- ------------------------------------------------- ----------------------------- 

/U/S 23103/2 c T / / 

8TH 	CLASS 	U?/OS/O 14/02,'75 24I0/ GN T / / Div xi r! 
$3535 	4% 	M.K. 	Shra 

3535 	491 	Chagan 	Raj 	Sara 	HR. 	SEC. 	08/O5/ 15/U5/5 / 	/ S 	- T - 

HTH 	CLASS //U/S / 	/ Sc T / Div XI 

$3537 	4Q8 	Ram 	Lal - 

!H 	CLASS 	15/0/ t4//? N T / / iv Xl 

H3538 	49 	hor3 

Ra 	 EH 	CLASS 	03/0S/5 U/l1/ 	' 1/U// SC T - 	/ / Di XI 

3539 	5C0 	Jeet 

M4U 	Ol 	ChanPr 	R 	 STH 	C 	AS 	l//1lI i9! , S ?aIII- ST T / / Div 

M41 	iJ' A fl 1 	 H 	LLAS 	t'/' 1i/;. J, 
 iv Xl 

M4l i 	n I , % 

P. 	 I: 	t 	A. 	u'II / 	. JI 	/ . . 	4 / /  
.- 1j4 

;Ti 	I'A:,. 
 

-----
------------------ ----------------- ---—----—-—---—-----——-—---——————--—--—-——-————---—------

44 Ii Joolor..f 

•/•% .. 
 ivX/ 

51 	rAI 	'flI/. 

4li..i 	•i 
V  

h 	 • 	 CLft 	(J',tIl/ 
J / 	v 	 . 

H///7 /I)4. . N I / / iv VH 

ar 	 lH 	C.AS  

C,N I .1 / S 

M3d 	0I
itlL 	 to,ui,.: •;I-./' 

41: 	 tI4/W/ .,I1:- 4 ' U//I'J' SC I / / SR 

H 1549IU 	An)flCO 
iV X1V 

p///t: l... N I / / 

HIU 	Ii 	 1T 

- / / I) IV   
J 

s: 	.Saoa' 
• /I 	.. 

T / / Div Xll 

111/ 1 U I 5 jIjf ') 	4 / /rj 	1 / / 
H 	55 34 	a j 	r 	S 

9TH 	 12/1/fbI L4/1J1/HN  I / / WCR 

MJ55 	SiN 	Mar1Sh 	CNni 

Phool 	Chnd 	 u1/ub/5: I4/U,/1fl u7/O!43 SC  
--- - ---------------------------------------------------------------------------------------------------------------------------- -----------

51 ,  

t. 
5I'i 	KautaI 	 "TN 	 iJt/1/5 

H3I/ 
ti/tJ 	//3 j/J 	-I SC 

1- 
22/u/71 / 	/ T / / WCR 

- 
--------------------- --- ---------------------------------------------------------------Kailah 	Chano 	 uiio,s' 

------------------- --- -------------------- 8TH 	 10/11/65 2'/U5/89 Ii/05/4 GN T / / Di X 

M.1559 	52U 	A K 	Sahu 
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 dV 

 

it 
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PID 	SR 	Naee of the 	
uaTi 	 Date of 	Date o a 

Q 	

Apo 
f 	Dte of 	SC 	

P Date of 	Place of 

	

. 	Re*ar 

No 	No 	Erployee 	
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	 1 	/ / 	Div 1 

I 	/ 	/ 	Div I 

HSC 	 13/10/68 
M3564 525 P.K.Kumar 	
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